
HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 
(Chief Justice's Secretarait) 

****** 

ORDER 

No. 131 1 Dated: 06.03.2017 

In the interest of ad ministration and consequent upon the promotions of 

Shri Umar Hyat Khan and Shri Aijaz Ahmad Wafai to the posts Accounts Officer 

and Administrative Officer, respectively vide High Court Order No. 1282-A 

dated 28.02 .2017 in Subordinate Courts of the State, the following transfers 

and postings are made : 

1) Shri Aijaz Ahmad Wafai, Section Officer/Reader in the Court of 4 th 

Additional District & Sessions Judge, Srinagar upon his promotion as 

Administrative Officer may be transferred and posted as Administrative 

Officer in t he Court of Pr. Distr ict & Sessions Judge, Baramulla against 

available vacancy. -

2) Shri Umar Hyat Khan, Section Officer (Adm.) Principal District & Sessions 

Court, Poonch upon his promotion as Accounts Officer may be transferred 

and posted as Accounts Officer, in the Court of Principal District & Sessions 

Judge, Kathua against available vacancy.~ 
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Principal Sec ary to 

Hon'ble the Ch ief Justice 

No. __ c;o /-c9 /iyf 
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Cop y to:-

1) Registrar General, High Court of J&K, Jammu. 

2) Registrar Vigilance, High Court of J&K Jammu . 
... ... ..... .for information. 

3-6) Principal District & Sessions Judge Srinagar/Baramulla/Poonch/Kathua . 
7) 41

h Additional District & Sessions Judge, Sri nagar 
.......... for information and necessary act ion. 

8) 1/C NIC for uploading in High Court website . 

9) Office file. 



HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 
(Chief Justice's Secretarait) 

****** 

ORDER 

No. 1313 Dated: 06 .03.2017 

In the interest of administration and consequent upon the promotions of 

Section Officer, Head Assistants, Senior Assistants and Junior Assistants to the Posts 

of Accounts Officer, Section Officers, Head Assistants and Senior Assistants 

respectively, vide High Court Order No. 1282-A dated 28.02.2017 in Subordinate 

Courts of Jammu Province, the following transfers and postings of ministerial staff 

are made: 

Section Officers 

1) Shri Onkar Singh, Head Assistant/Nazir in the Court of Special Mobile 

Magistrate (Traffic), Jammu upon his promotion as Section Officer is 

transferred and posted as Section Officer {Reader), in the Court of Principal 

District & Sessions Judge, Kathua against available Vacancy. 

2) Shri Gopal Krishan Gupta, Head Assiastant/Head Record Keeper in the Court of 

Principal District & Sessions Judge, Udhampur upon his promotion as Section 

Officer is transferred and posted as Section Officer (Reader) in the same Court 

vice $hri Kamwal Jeet Jalotra . 

3) Shri Som Raj Sharma, Head Assistant /Naz ir posted in the Court of MACT, 

Jammu upon his promotion as Section Office r is transferred and posted as 

Section Officer (Reader) in trhe Court of 3'd Additional District & Sessions 

Judge, Jammu vice Shri Saleem Raza. 

4) Ms. Prem La t a Sharma, Head Assistant/Reader, in the Court of City Judge, 

Jammu upon her promotion as Section Officer is transferred and posted as 

Section Officer (Reader) in the Court of 1st Additional District & Sessions Judge, 

Jammu against available vacancy. 

5) Shri Kanwal Jeet Jalotra, Section Officer (Reader) posted in the Court of 

Principal Distri ct & Sessions Judge, Udhampur is transferred and posted as 

Section Officer (Reader) in the Court of Principal District & Sessions Judge, 

Jammu against available vacancy. 

6 ) Shri Naseebullah Khan, Section Officer (Adm.) posted in the court of Principal 

District & Sessions Judge, Rajouri is transferred and posted as Section Officer 
' 

(Adm.) in the Court of Principal District & Sessions Judge, Poonch against 

available vacancy. 

Ms. Kamlesh Kumari Kotwal, Section Officer (Tamilat) Principal District & 

Sessions Court, Jammu and Shri Lal Din, Section Officer (Records) Principal 

District & Sessions Court, Jammu are directed to swap theii places of posting. 



~~ 

8) Shri Ved Parkash, Section Of ficer (Reader) posted in the Court of Principal 

District & Sessions Judge, Poonch is transferred and posted as such in the 

Court of Principal District & Sessions Judge, Rajouri vice Shri Naseebullah Khan. 

9 ) Shri Saleem Raza, Sect ion Officer (Reader) post ed in the Court of 3 rd Additional 

Distr ict & Sessions Judge, Jam mu is t ra nsferred and posted as Section Officer 

(Reader) in the Court of Principal District & Sessions Judge, Poonch vice Shri 

Ved Parkash. 

Head Assist ants 

10) Ms. Vinay Kumari, Reader/Senior Assistant, Munsiff Court, Sunderban i upon 

her promotion as Head Assistant is transferred and posted as Nazir/Head 

Assistant in the Court of Su b Judge, Nowshera vice Shri Tara Chand. 

11) Sh r i Ka nshi Ram, Criminal Clerk/Senio r Assistant, Special Anti -corruption Court 

for CBI Cases, Jammu upon his promotion as Head Assistant is transferred and 

posted as Nazir/Head Assistant in the Court of Sub Judge/Chief Judicial 

Magistrate, Samba vice Sh r i M angat Ram Parihar. 

12) Shri Bhagwant Singh, District Record Keeper/Senior Ass istant, Principal District 

& Sessions Court, Bhaderwah upon his promotion as Head Assistant is 

transferred and posted as Accountant/Head Assistant in the same Court vice 

Shri Arj un Dass. 

13) Shri Wazir Ahmad Khan, Civil Clerk/Senior Assistant, 1 st Addl. District & 

Sessions Court, Jammu upon his promotion as Head Assistant is transferred 

and posted as Head Assistant/Nazir in th e same Court vice Sh ri Rajinder Singh. 

14) Shri Alt af Hussain, Nazir/Reader/Senior Assistant, Munsiff Court, Bhaderwah 

upon his promotion as Head Assistant is transferred and posted Head 

Assistant/Nazir in the Court of M unsiff/JM IC, Gandoh Bhalessa vice Shri Aftab 

Ahmad Ka iloo . 

15) Shri Mohd. Rafiq Malik, Nazir/Reader, Senior Assistant, Munsiff Court, Ramban 

upon his promotion as Head Assistant is transferred and posted as Head 

Assistant /Nazir in the Court of M unsiff , Gaol vice Shri Riyaz Ahmad Wani. 

16) Shri Tara Chand, Nazir/Head Assistant, Sub Judge Court, Nowshera is 

transferred and posted as such in the Court of Munsiff/ JMIC, Hiranagar against 

available vacancy. 

17) Ms. Satnam Kou r, Nazir/Head Assistant, Special Anti -corruption Court, Jammu 

is transferred and post ed as Nazir/Head Assistant in the Court of Munsiff/ JMIC, 

Bishnah vice Ms. Sushma Kumari. 

18) 

19) 

Ms. Sushma Kuma ri, Nazir/Head Assistant, M unsiff Court, Bishnah is 

transferred and post ed as Head Assist ant/Head Record Keeper in the Court of 

Principal District & Sessions Judge, Kathua vice Shri Jagdish Raj. 

Shri Mangat Ram Parihar, Nazir/Head Assistant, Sub Judge/Chief Judicial 

Magistrate Court, Sa mba is transferred and posted as Accountant/Head 

Assistant in the Court of Principal District & Sessions Judge, Jammu vice Shri 

Raj Nath. 
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20) Shri Raj Nath, Accountant/Head Assistant, Princ'ipal District & Sessions Court, 

Jammu is transferred and post ed as Reader/Head Assistant in the Court of City 

Judge, Jammu against available vacancy. 

21 ) Shri Aftab Ahmad Kailoo, Head Assistant/Nazir, Munsiff Court, Gandoh 

Bhalessa is transferred and posted as Nazir/Head Assistant in the Court of 

Additional District & Sessions Judge, Dada vice Shri Bashir Ahmad. 

22) Shri Subash Chander Gupta, Nazir/Head Assistant, Munsiff Court, Kalakote is 

transferred and posted Nazir/Head Assistant in the Court of Special Anti ­

corruption Judge, Jammu vice Ms. Satnam Kour. 

23) Shri Rajinder Singh, Head Assistant/Nazir, 1 st Additional District & Sessions 

Court, Jammu is transferred and posted as Accountant /Head Assistant in the 

Court Principal District & Sessions Judge, Kathua vice Shri Kewal Krishan Padha. 

24) Shri Kewal Krisha n Padha, Accountant/Head Assistant, Principal District & 

Sessions Court, Kathua is transferred and posted as Nazir/Head Assistant in the 

Court of Munsiff/JMIC, Sunderbani vice Shri Tilak Raj. 

25) Shri Rattan Lal Pandita, Head Assistant/Nazir, Sub Judge Court, Katra is 

transferred and posted as Nazir/Head Assistant in the Court of Special Mobile 

Magistrate (Traffic), Jammu against available vacancy. 

26) Shri Jagdish Raj, Head Assistant/Head Record Keeper, Principal District & 

Sessions Court, Kathua is transferred and posted as Nazir/Head Assistant in the 

Court of Munsiff/JMIC, Kalakote vice Shri Subash Chander Gupta. 

27) Shri Arjun Dass, Accountant/Head Assistant, Pr incipal District & Sessions Court, 

Bhaderwah is transferred and posted as Nazir/ Head Assistant in the Motor 

Accidents Claims Tribunal, Jammu against available vacancy. 

28) Shri Bashir Ahmad, Nazir/Head Assistant, Additional District & Sessions Court, 

Dada is transferred and posted as Nazir/Head Assistant in the Court of Sub 

Judge, Katra vice Shri Rattan La l Pandita. 

29) Shri Riyaz Ahmad Wani, Head Assist ant/Nazir, M unsiff Court, Goal is 

transferred and posted as such in the Court of Munsiff/JMIC, Ban ihal vice Shri 

Prabhat Singh . 

30) Shri Prabhat Singh, Head Assistan t/Nazir, Munsiff Court, Banihal presently 

attached in the Court of Munsiff/JMIC, Ukhral is transferred and posted as 

Nazir/Head Assistant in the same Court against available vacancy. 

31 ) Shri Shamsher Singh, Nazir/Head Assistant, Sub Judge Court, Batote and Shri 

Parshotam Singh, Nazi r/Head Assistant, Munsiff Court, Chenani are directed to 

swap their places of posting. 

32 ) Ms. Sudershana Devi, Nazir/Head Assistant, Sub Judge Court, Ramnagar is 

transferred and posted as Head Assistant-cum-Head Record Keeper in the 

Court of Principal District & Sessions Judge, Udhampur against available 

vacancy. 



33) Shri Ti lak Raj, Nazir/Head Assistant, Munsiff Court, Sunderbani is transferred 

and posted as such in the Court of Special Judge Anti-corruption for CBI Cases, 

Jammu vice Shri Naresh Kumar. 

34) Shri Naresh Kumar, Nazir/Head Assistant, Special Anti-corruption Court for CBI 

Cases, Jammu is transferred and posted as such in the Court of Sub Judge, 

Ramnagar vice Ms. Sudershana Devi. 

35) Shri Omeshwar Singh, Head Assistant/Head Record Keeper, Principal District & 

Sessions Court, Rajouri is transferred and posted as Head Assistant in t he 

Motor Accidents Claims Tribunal, Jammu against available vacancy. 

Senior Assistants 

36) Shri Ashwani Kumar Raina, Junior Assistant/Crimina l Clerk, 3 rd Addit iona l 

Munsiff Court, Jammu upon his promotion as Senior Assistant is transferred 

and posted as Civil Clerk/Senior Assistant, in the Court of Principal District & 

Sessions Judge, Kathua vice Shri Ashok Kumar-1. His promotion as Senior 

Assistant shall be notionally with effect from 12.1 2. 2014 and monetarily with 

effect from the date of issuance of promotion order. 

37) Shri Mohd. Shafiq, Junior Ass istant/Criminal Clerk, Munsiff Mobile Magistrate 

(Traffic) Court, Poonch upon his promotion as Senior Assistant is transferred 

and posted as Judicial Clerk/Senior Assistant in the Office of Distr ict 

Magistrate, Poonch against available vacancy. Monetarily his promotion as 

Senior Assistant shall be with effect from 12.12.2014. 

38) Shri Tahir Iqbal, Copyist/Junior Assistant, Additional District Court (Bank Cases) 

Jammu upon his promotion as Senior Assistant is transferred and posted as 

SeniorAssistant/Typist in the Court of Principal District & Sessions Judge, 

Kathua against available vacancy. 

39 ) Ms. Arpana Khajuria, Civil Clerk/Junior Assistant, Munsiff Court, Jammu upon 

her promotion as Senior Assistant is transferred and posted as Senior Ass istant 

in the Court of Sub Judge, Katra vice Shri Ashok Kumar-IV. 

40) Ms. Meena Kumari, Copyist/Junior Assistant, City Judge Court, Jammu upon 

her promotion as Senior Assistant is transferred and posted as Record 

Keeper/Senior Assistant in the Court of Principal District & Sessions Judge, 

Jammu vice Shri Parshotam Lal. 

41) Ms. Nusrat Jahan, Civi l Clerk/Junior Assista nt, Sub Judge/CJM Court, Ram ban 

upon her promotion as Senior Assistant is transferred and posted as Civi l 

Clerk/Senior Assistant in the Court of Principal District & Sessions Judge, 

Ramban vice Shri Mohd. Amin Malik. 

42) 

Lj"<</ 43) 

Ms. Shehnaz Akhter, Misc. Clerk/Junior Assistant, Special Ant i-corrupt ion Court 

for CBI Cases, Jammu upon her promotion as Senior Assistant is transferred 

and posted as Nazir/Senior Assistant in the Court of Additional District & 

Sessions Judge (TADA/POTA), Jammu vice Shri Ravi Kant. 

Shri Mohd. Farooq, Civil Clerk/Junior Assistant, Munsiff Court, Ka lakote upon 

his promotion as Senior Assistant is transferred and posted as Crimina l 
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Clerk/Senior Assistant in the Court of Chief Judicial Magistrate, Poonch against 

available vacancy. 

44) Ms. Yasmeen Kousar, Criminal Clerk/Junior Assistant, Municipal Magistrate 

Court, Jammu upon her promotion as Senior Assistant is transferred and 

posted as Senior Assistant/ Civil Clerk in the Court of Additional District Judge 

(Matrimonial cases), Jammu vice Ms. Rubeena Kousar. 

45) Shri Ramneek Kumar, Cri minal Clerk/Junior Assistant, Sub Judge/CJM Court, 

Reasi upon his promotion as Senior Assist ant is transferred and posted as 

Reader/Senior Assistant in the Court of CJM, Doda against available vacancy. 

46) Shri Anchal Rakhwal, Judicial Clerk/Junior Assistant, Naib Tehsildar Office, 

Gandoh upon his promotion as Senior Assistant is transferred and posted as 

Nazir/Senior Assistant in the Court of Additional Special Mobile Magistrate, 

Kishtwar vice Shri Zahid Latief Sheikh. 

47) Ms. Shazia Iqbal, Assistant Record Keeper/Junior Assistant, Principal District & 

Sessions Court, Jammu upon he r promotion as Senior Assistant is transferred 

and posted as Civil Clerk/Senior Assistant in the Court of 1 st Additional District 

& Sessions Judge, Jammu against available vacancy. 

48) Shri Arshad Hussain Shah, Civil Clerk/Junior Assistant, Munsiff Court, Mendhar 

upon his promot ion as Senior Assistant is transfe rred and posted as 

Reader/Senior Assistant in the Court of Sub Judge, Surankote against available 

vacancy. 

49) Shri Rashid Shuja Malik, Copyist/Junior Assistant, Principal District & Sessions 

Court, Bhaderwah upon his promotion as Senior Assistant is transferred and 

posted as Reader/Senior Assistant in the Court of Sub Judge, Bhaderwah 

against available vacancy. 

50) Ms. Nishada Bano, Typist/J unior Assistant, Principal District & Sessions Court, 

Bhaderwah upon her promotion as Senior Assistant is transferred and posted 

as District Record Keeper/Senior Assistant in the same Court against available 

vacancy. 

51 ) Shri Sanjeev Kumar, Civi l/Criminal Clerk/Junior Assistant, Munsiff Court, 

Kishtwar upon his promotion as Senior Assistant is transferred and posted as 

Civil Clerk/Senior Assistant in the Court of Chief Judicial Magistrate, Doda vice 

Shri Makhan Lal. 

52) Shri Arshad Ahmad, Criminal/Junior Assistant, Munsiff Court, Kotranka upon 

his promotion as Senior Assistant is transferred and posted as Nazir/Senior 

Assistant in the Court of Chief Judicial Magistrate, Poonch vice Shri La l Hussain-

11. 

53) Shri Arshad Ahmad, Civil Clerk/Junior Assistant, Munsiff Court, Basohli upon 

his promotion as Senior Assistant is transferred and posted as Reader/ Senior 

Assistant in the Court of Addit ional Special Mobile Magistrate, Doda against 

available vacancy. 
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54) Shri Bippen Kumar, Judicial Clerk/Junior Assistant, Tehsildar Office I Hiranagar 

upon his promotion as Senior Ass istant is transferred and posted as 

Nazir/Senior Assistant in the Court of Special Mobile Magistrate, Bhaderwah 

vice Shri Rajinder Kumar Kotwal. 

55) Shri Sabar Hussain, Typist/Junior Assistant, Principal District & Sessions Court, 

Rajouri upon his promotion as Senior Assistant is transferred and posted as 

MACT Ahlimad/Senior Assistant in the Court of Pr incipal District & Sessions 

Judge, Poonch against available vacancy. 

56) Shri Mohd. Safeer Khan, Copyist /Junior Ass istant, Principal District & Sessions 

Court, Poonch upon his promotion as Senior Assistant is transferred and 

posted as Nazir/Senior Assistant in the Court of Additional Special Mobile 

Magistrate, Thanamandi vice Shri Bharat Bhushan. 

57) Shri Shahid Waqar, Criminal Clerk/Junior Assistant, Munsiff Court, Gandoh 

upon his promotion as Senior Assistant is transferred and posted as M isc. 

Ahlimad/ Senior Assistant in the Court of Principal District & Sessions Judge, 

Bhaderwah vice Shri Sajid Iqba l Za rga r. 

58 ) Shri Bishan Dass, Civil Clerk/Junior Assistant, Munsiff Court, Billawar upon his 

promotion as Senior Assistant is transferred and posted as Criminal 

Clerk/Senior in the Court of Chief Judicial Magistrate, Doda vice Shri Om 

Kumar. 

59) Shri Deepender Singh, Copyist/Junior Assistant, Principal District & Sessions 

Court, Ramban upon his promotion as Senior Assistant is transferred and 

posted as Nazir/Senior Assistant in the Court of 2 nd Additional Munsiff, Jammu 

vice Shri vi nod Kumar. 

60) Shri Ani l Kumar Padha, Criminal Clerk/Senior Assistant, Principal District & 

Sessions Court, Samba is transferred and posted as Reader/ Senior Assistant in 

the Cou rt of Munsiff/JMIC, Mahanpur vice Shri Ganshyam. 

61 ) Shri Ganshyam, Reader/Senior Ass istant, Munsiff Court, Mahanpur is 

transferred and posted as such in the Court of Munsiff/ JMIC, Basohli vice Shri 

Kuldeep Kumar. 

62) Shri Kuldeep Kumar, Reader/Senior Assistant, Munsiff Court, Basohli is 

transferred and posted as Criminal Clerk/Senior Assista nt in the Court of 

Special Judge Anti -corruption for CBI cases, Jammu against available vacancy. 

63) Shri Zahid Latief Sheikh, Nazir/Senior Assistant, Additional Specia l Mobile 

Magistrate Court, Kishtwar is transferred and posted as Nazir/Reader/Senior 

Assistant in the Court of Munsiff/JMIC, Kishtwar vice Shri Ashok Kumar. 

64) Shri Makhan La I, Civil Clerk/Senior Assistant, Chief Judicial Magistrate Court, 

Ljv 65) 

Doda is transfe rred and posted as Reader/Senior Assistant in the Court of 

Principal District & Sessions Judge, Kishtwar against available vaca ncy. 

Shri Rajinder Singh Kotwal, Nazir/Senior Assistant, Special Mobi le Magistrate 

Court, Bhaderwah is transferred and posted as Nazir/Reader/ Senior Assistant 

in the Court of Munsiff/JMIC, Bhaderwah against available vacancy. 
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66) Shri Khalil Ahmad, Nazir/Senior Assistant, Munsiff Mobile Magistrate (Traffic) 

Court, Poonch is transferred and posted as Civil Clerk/ Senior Assistant in the 

Court of Chief Judicial Magistrate, Poonch vice Shri Javaid Ali. 

67) Shri Javaid Ali, Civil Clerk/Senior Assistant, Chief Judicial Magistrate Court, 

Poonch is transferred and posted as Reader/Senior Assistant in the Court of 

Munsiff/JMIC, Budhal against available vacancy. 

68) Shri Lal Hussain-111, Criminal Clerk/Senior Assistant, Principal District & Sessions 

Court, Rajouri is transferred and posted Reader/Senior Assistant in the Court 

of Additional Special Mobile Magistrate, Surankote vice Shri lradat Ali. 

69) Shri lradat Ali~ Reader/Sen ior Assistant, Additional Special Mobile Magistrate 

Court, Surankote is t ra nsferred and posted as Nazir/Senior Assistant in the 

Court of Munsiff Mobile Magistrate (Tra ffic}, Poonch vice Shri Khalil Ahmad. 

70) Shri Guftar Ahmad, Misc. Ahlimad/ Senior Assistant, Principa l District & 

Sessions Court, Poonch is transferred and posted as Nazir/Senior Assistant in 

the Court of Special Mobile Magistrate, Poonch vice Shri Qasim Ali. 

71) Shri Qasim Ali, Nazir/Senior Assistant, Special Mobile Magistrate Court, Poonch 

is transferred and posted as Reader/Senior Assistant in the Court of Chief 

Judicial Magistrate, Poonch vice Shri Harbans Lal. 

72) Shri Harbans Lal, Chief Judicial Magistrate Court, Poonch is transferred ans 

posted as Misc. Ahli mad/ Senior Assistant in the Court of Principal District & 

Sessions Judge, Poonch vice Shri Guftar Ahmad . 

73) Shri Lal Hussain-11, Nazir/Senior Assistant, Chief Judicial Magistrate Court, 

Poonch is transferred and posted as such in the Court of Munsiff Mobile 

Magistrate (Tra ffic), Rajouri vice Shri Balkrishan. 

7 4 ) Shri Vis hal, Reader/Senior Assistant, Sub Judge/CJM Court, Samba is 

transferred and posted as Criminal Clerk/Senior Assistant in the Court of 

Principal District & Sessions Judge, Rajouri vice Shri Lal Hussain. 

75) Ms. Rubeena Kousar, Senior Assistant/ Civil Clerk, Additional District Court 

{Matrimonial cases}, Jammu is transferred and posted as Reader/Senior 

Assistant in the Court of Special Mobile Magistrate, Jammu vice Shri Shakti 

Kumar. 

76) Shri Ravi Kant, Nazir/Senior Assistant, Additional District & Sessions Court 

{TADA/POTA}, Jammu is transferred and posted as Senior Assistant/Reader in 

the Court of Principal District & Sessions Judge, Jammu vice Ms. Reeta Devi. 

77) Ms. Reeta Devi, Reader/Senior Assistant, Principal District & Sessions Court, 

Jammu is transferred and posted as Civil Clerk/ Senior Assistant in the Court of 

Sub Judge/CJM, Udhampur vice Shri Sat Paui-IV. 

78) Shri Parshotam Lal, Record Keepe r/Senior Assistant, Principal District & 

Sessions Court, Jammu is transferred and posted as Reader/Senior Assistant in 

the Court of Additional Special Mobile Magistrate, Samba vice Shri Ashwani 

Kumar. 
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79) Shri Ashwani Kumar, Reader/Senior Assistant, Additional Special Mobile 

Magistrate Court, Samba is transferred and posted as Criminal Clerk/ Senior 

Assistant in the Court of City Judge, Jammu vice Shri Tsewang Dorjay. 

80) Shri Balkrishan, Nazir/Senior Assistant, Munsiff Mobile Magistrate (Traffic) 

Court, Rajouri is transferred and posted as such in the Court of 1 st Addl. 

Munsiff (Forest Court), Jammu vice Shri Sudershan Singh. 

81) Shri Sudershan Singh, Nazir/Senior Assistant, 1 st Add I. Munsiff (Forest) Court, 

Jammu is transferred and posted as such in the Court of Munsiff/JMIC, Samba 

vice Ms. Jyoti Rama. 

82) Ms. Jyoti Rama, Nazir/Senior Assistant, Munsiff Court, Samba is transferred 

and posted as Reader/Senior Assistant in the Court of Additional Special 

Mobile Magistrate, R.S.Pura vice Shri Sandeep Bhat. 

83) Shri Bharat Shushan, Nazir/Senior Assistant, Additional Special Mobile 

Magistrate Court, Thanamandi is transferred and posted as Civil Clerk/Senior 

Assistant in the Court of Chief Judicia l Magistrate, Jammu vice Shri Azam Khan. 

84) Shri Azam Khan, Civi l Clerk/Sen ior Assistant, Chief Judicial Magistrate Court, 

Jammu is transferred and posted as Reader/Senior Assistant in the Court of 

Chief Judicial Magistrate, Rajouri against available vacancy. 

85) Shri Sandeep Bhat, Reader/Senior Assistant, Additional Special Mobile 

Magistrate Court, R.S.Pura is transferred and posted as such in the Court of 

Munsiff/JMIC, Jammu vice Shri Mohd. Farooq. 

86) Shri Mohd. Farooq, Reader/Senior Assistant, Munsiff/JMIC Court, Jammu is 

transferred and posted as Reader/Senior Assistant in the Court of 

Munsiff/JMIC, Sunderban i against available vacancy. 

87) Shri Sat Paui-IV, Civil Clerk/Senior Assistant, Sub Judge/CJM Court, Udhampur 

is transferred and posted as Nazir/Reader/Senior Assist ant in the Court of 

Munsiff/JMIC, Kathua vice Shri Shiv Lal. 

88) Shri Shiv Lal, Nazir/Reader/Senior Assistant, Munsiff Court, Kathua is 

transferred and posted as Misc. Ahlimad/Senior Assistant in the Cou rt of 

Principal District & Sessions Judge, Rajouri vice Shri Rajesh Kumar. 

89) Shri Shakti Kumar, Reader/Senior Assistant, Special Mobile Magistrate Court, 

Jammu is transferred and posted as Nazir/Senior Assistant in the Court of Sub 

Judge/CJM, Reasi vice Shri Manohar lal. 

90) Shri Manohar Lal, Nazir/Senior Assistant, Sub Judge/CJM Court, Reasi is 

transferred and posted as Reader/Senior Assistant in the Court of 

91) 

~v92) 

Munsiff/JMIC, Mahore vice Shri Bal Kri~han - 11. 

Shri Bal krishan-11, Reader/Senior Assistant, Munsiff Court, Mahore is 

transferred and posted as Nazir/Senior Assistant in the Court of Munsiff 

Mobile Magistrate (Traffic), Udhampur vice Shri Charan Dass. 

Shri Charan Dass, Nazir/Senior Assistant, M unsiff Mobile Magistrate (Traffic) 

Court, Udhampur is transferred and posted as such in the Court of Chief 

Judicial Magistrate, Udhampur vice Shri Sat Pal-Ill 
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93) Shri Sat Pal-111, Nazir/Senior Assistant, Chief Judicial Magistrate Court, 

Udhampur is transferred and posted as Nazir/Reader/Senior Assistant in the 

Court of Munsiff/JMIC, Ramban against availab le vacancy. 

94) Shri Mohd. A min Malik, Civi l Clerk/Senior Assistant, Principal District & 

Sessions Court, Ramban is transferred and posted as Reader/Senior Assistant 

in the Court of Munsiff/JMIC, Gaol vice Shri Showkat Ali Sohil. 

95) Shri Showkat Ali Sohil, Reader/Senior Assistant, Munsiff Court, Goal is 

transferred and posted as Nazir/Senior Assistant in the Court of Additional 

Special Mobile Magistrate, Ramba n vice Shri Manzoor Ahmad Wani. 

96) Shri Manzoor Ahmad Wani, Nazir/Senior Assistant, Additional Specia l Mobile 

Magistrate Court, Ramban is transferred and posted as Reader/ Senior 

Assistant in the Court of Principal District & Sessions Judge, Ramban against 

available vacancy. 

97) Shri Baldev Raj, Civil Clerk/Senior Assistant, Principal District & Sessions Court, 

Poonch and Shri Sibt i Jaffer, Reader/ Senior Assistant, Special Mobile 

Magistrate Court, Poonch are directed to swap their places of posting. 

98 ) Shri Sat Paul-1, Civil Clerk/Senior Assistant, Principal District & Sessions Court, 

Udhampur and Shri Ranjit Parihar, Nazir/Senior Assistant, Sub Judge/CJM 

Court, Ramban are directed to swap their places of posting. 

99) Shri Ashok Kumar-IV, Senior Assistant, Sub Judge Court, Katra is transferred 

and post as Reader/Sen ior Assistant in t he Court of Additional District Judge 

{Bank cases), Jammu vice Ms. Prem Lata . 

1 00) Ms. Prem Lata, Reader/Senior Assistant, Additional District Court (Bank cases), 

Jammu is transferred and posted as Nazir/Senior Assistant in the Court of 

Specia l Mobile Magistrate, Udhampur vice Shri Shu ban Ji Pandita. 

101 ) Shri Shu ban Ji Pandita, Nazir/Reader, Special Mobile Magistrate Court, 

Udhampur is transferred and posted as Civi l Clerk/Senior Assistant in the Court 

of Additional Distr ict & Sessions Judge, Jammu vice Shri Re hmat Ali. 

1 02) Shri Rehmat Ali, Civil Clerk/Senior Assistant, Additional District & Sessions 

Court, Jammu is transferred and posted as such in the Court of Principal 

District & Sessions Judge, Rajouri vice Shri Tilak Raj-11. 

1 03) Shri Tilak Raj-11, Civil Clerk/Senior Assistant, Principal District & Sessions Judge, 

Rajouri is transferred and posted as Criminal Clerk/Senior Assistant in t he 

Court of Principa l District & Sessions Judge, Kathua vice Shri Madan Lal-1. 

104) Shri Madan La l-1, Crimina I Clerk/Senior Assistant, Principal District & Sessions 

Court, Kathua is transferred and posted as Reader/Senior Assistant in the 

Court of Munsiff/JMIC, Hiranagar vice Shri Shiv Kumar. 

105) Shri Shiv Kumar, Reader/Senior Assistant, Munsiff Court, Hiranagar is 

transferred and posted as District Record Keeper/Senior Assistant in the Court 

of Principal District & Sessions Court, Poonch aga inst available vacancy. 

Shri Kewal Krishan Barna, Reader/Senior Assistant, Munsiff Mobile Magistrate 

(Traffic) Court, Udhampur and Ms. Kusum Lata, Civil Clerk/Senior Assistant, 
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Additional Anti-corruption Court, Jammu are directed to swap their places of 
posting. 

1 07) Shri Vi jay Rattan, Reader/Senior Assistant, Special Anti-corruption Court, 

Jammu and Sh ri Lokeshwar Sha rma, Reader/Senior Assistant, Additiona l 

District & Sessions Court, Rajouri are directed to swap their places of posting. 

108) Sh ri Paramjit Lal, Nazir/Senior Assistant, Additional District Court (Matrimonial 

cases), Jammu and Shri Zahid Zaheer Dar, Nazir/Senior Assistant, Additional 

Special Mobile Magistrate Court, Reasi are directed to swap their places of 

posting. 

1 09) Shri Balwant Singh, Reader/Senior Assistant, Additional Special Mobile 

Magistrate, Udhampur is transferred and posted as such in the Court of Sub 

Judge, Batote vice Shri Sat Paul- II. 

11 0) Shri Sat Paul- II, Reader/Senior Assistant, Sub Judge Court, Batote is 

transferred and posted as Crim ina l Clerk/Senior Ass istant in the Court of 

Principal District & Sessions Judge, Jammu vice Shri Deep Kumar. 

111) Sh ri Deep Kumar, Crimina l Clerk/Senior Assistant, Principal District & Sessions 

Court, Jammu is transferred and posted as such in the Court of Principal 

District & Sessions Judge, Samba vice Shri Anil Kumar Padha. 

112) Ms. Neetu Sharma, Civil Clerk/Senior Assistant, Sub Judge Court, Jammu and 

Shri Rajinder Kumar, Reader/Senior Assistant, Munsiff Court, Katra are 

directed to swap their places of posting. 

113) Shri Tsewang Dorjay, Criminal Clerk/Senior Assistant, City Judge Court, Jammu 

is transferred and posted as Reader/Senior Assistant in the Court of Sub 

Judge/CJ M, Reasi vice Jagdish Singh. 

114) Shri Jagdish Singh, Reader/Senior Assistant, Sub Judge/CJM Court, Reasi is 

transferred and posted as District Recpord Keeper/ Senior Assistant in the 

Court of Principal District & Sessions Judge, Udhampur vice Shri Absar Iqbal 

Goni. 

115) Shri Absar Iqbal Goni, District Record Keeper/Senior Assistant, Principal District 

& Sessions Court, Udhampur is transferred and posted as Nazir/Reader/Sen ior 

Assistant in the Court of Additional Munsiff/JMIC, Samba vice Shri Ram Pal. 

116) Shri Ram Pal, Nazir/Reader/Senior Assistant, Additional Munsiff Court, Samba 

is transferred and posted as Nazir/Senior Assistant in the Court of Chief Judicial 

Magistrate, Kathua vice Shri Joginder Lal. 

117) Shri Vinod Kumar, Nazir/Senior Assistant, 2 nd Additional Munsiff Court, Jammu 

is transferred and posted as such in the Court of Munsiff/JMIC, Katra vice Shri 

Ramesh Kumar. 

118) Shri Ramesh Kumar, Nazir/Senior Assistant, Munsiff Court, Katra is transferred 

and posted as Reader/Sen ior Assistant in the Court of Additional Special 

Mobile Magistrate, Udhampur vice Shri Balwant Singh. 
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119) Shri Om Kumar, Criminal Clerk/Senior Assistant, CJM Court, Doda is transferred 

and posted as such in the Court of Principal District & Sessions Judge, 

Bhaderwah against available vacancy. 

120) Shri Tek Chand, Nazir/Senior Assistant, Munsiff Mobile Magistrate (Traffic) 

Court, Doda is transferred and posted as Civil Clerk/Senior Assistant in the 

Court of Principal District & Sessions Judge, Kishtwar against available vacancy. 

121) Shri Sajid Iqbal Zargar, Misc. Ahlimad/Senior Assistant, Principal District & 

Sessions Court, Bhaderwah is transferred and posted as Nazir/Senior Assistant 

in the Court of Munsiff Mobile Magistrate (Traffic), Doda vice Shri Tek Chand. 

122) Shri Parshotam Raj, Nazir/Senior Assistant, CJM Court, Doda and Shri Manjeet 

Singh, Nazir/Senior Assistant, Sub Judge Court, Bhaderwah are directed to 

swap their places of posting. 

123) Shri Shushan Lal, Nazir/Senior Assistant, Sub Judge Court, Kishtwar and Shri 

Bal Krishan Dhanak, Reader/Senior Assistant, Additional Special Mobile 

Magistrate Court, Kishtwar are direct ed to swap their places of posting. 

124) Ms. Archana Bhat, Reader/Senior Assistant, Passenger Tax Court, Jammu and 

Shri Jatinder Pal Singh, Civil Clerk/Senior Assistant, Additional District & 

Sessions Court, Udhampur are directed to swap their places of posting. 

125) Ms. Rita Sharma, Nazir/Senior Assistant, Special Mobile Magistrate Court, 

Jammu and Shri Anil Kumar Bhan, Nazir/Senior Assistant, Additional Special 

Mobile Magistrate Court, Udhampur are directed to swap their places of 

posting. 

126) Shri Deepak Sharma, Criminal Clerk/Senior Assistant, Second Additional 

District & Sessions Court, Jammu and Shri Naresh Kumar, District Record 

Keeper/Senior Assistant, Principal District & Sessions Court, Rajouri are 

directed to swap their places of posting. 

127) Shri Ashok Kumar-1, Civil Ahlimad/Senior Assistant, Principal District & Sessions 

Court, Kathua is transferred and posted as Reader/Senior Assistant in the 

Court of Munsiff Mobile Magistrate (Traffic), Rajouri aga inst available vacancy. 

128) Shri Kewal Krishan, Reader/Senior Assistant, Munsiff Court, Samba is 

transferred and posted as such in the Court of Munsiff/JMIC, Thanamandi 

against available vacancy. 

129) Shri Mohammad Salim Wani, Nazir/Senior Assistant, Additional District & 

Sessions Court, Rajouri and Shri Ramesh Kumar-111, Nazir/Reader, Additional 

District & Sessions Court, Kathua are direct ed to swap their places of posting. 

130) Shri Joginder Lal, Nazir/Senior Assistant, Ch ief Judicial Magistrate, Kathua is 

transferred and posted as Criminal Clerk/Senior Assistant in the Court of 

131) 

Additional District & Sessions Judge, Rajouri vice Shri Santosh Kumar Ganjoo. 

Shri Ashok Kumar, Nazir/Reader/Senior Assistant, Munsiff Court, Kishtwar is 

transferred and post ed as Criminal Clerk/Senior Assistant in the Court of 

Additional Anti-corruption Judge, Jammu vice Shri Rakesh Chander. LJ~ 
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132) Shri Rakesh Chander, Criminal Clerk/Senior Assistant, Additional Anti­

corruption Court, Jammu is t ransferred and posted as Reader/Senior Assistant 

in the Court of Munsiff/JMIC, Samba vice Shri Kewal Krishan. 

133) Shri Santosh Kumar Ganjoo, Criminal Clerk/Senior Assistant, Additional District 

& Sessions Court, Rajouri is transferred and posted as Senior Assistant/ Reader 

in the Court of Sub Judge, Jammu vice Shri Tarseem La I. 

134) Shri Tarseem La I, Senior Assistant/Reader, Sub Judge Court, Jammu is 

transferred and posted as Nazir/Senior Assistant in the Court of Additional 

Special Mobile Magistrate, Samba vice Shri Shub Kumar. 

135) Shri Shub Kumar, Nazir/Senior Assistant, Additional Special Mobile Magistrate 

Court, Samba is transferred and posted as Reader/Senior Assistant in t he Court 

of Chief Judicial Magistrate, Kathua vice Sh ri, Bishamber Dass. 

136) Shri Bishamber Dass, Reader/Senior Assistant, CJM Court, Kathua is 

transferred and posted as Civil Clerk/Senior Assistant in the Court of Chief 

Judicial Magistrate, Rajouri against available vacancy. 

137) Shri Rajesh Kumar Sharma, Misc. Clerk/Senior Assistant, Principal District & 

Sessions Court, Rajouri is transferred and posted as Reader/Senior Assistant, in 

the Court of Specia l Excise Magistrate, Jammu vice Shri Romesh Kumar-11. 

138) Shri Romesh Kumar-11, Reader/Senior Assistant, Special Excise Magistrate 

Court, Jammu is transferred and posted as Reader/ Senior Assistant in the 

Court of Sub Judge/CJM, Samba vice Shri Vishal. 

Junior Assist ants 

139) Ms. Gazala Javed Mir, Assista nt Record Keeper/Junior Assistant, PDJ Court, 

Jammu is transfe rred and posted as Copyist/Junior Assistant in the Court of 

Principal District & Sessions Judge, Bhaderwah against available vacancy. 

140) Ms. Nudrath Showkat Zarger, Copyist/Junior Assistant, Sub Judge Court, 

Kishtwar is transferred and posted as Criminal Clerk/Junior Assistant in the 

Court of Municipal Magistrate, Jammu against avai lable vacancy. 

14 1) Shri Sanjeev Kumar, Judicial Clerk/Junior Assistant, Tehsil office, Akhnoor is 

transferred and posted as Copyist/Junior Assistant in t he Court of Sub Judge, 

Ramnagar vice Shri Mukesh Kumar. 

142) Shri Mukesh Kumar, Copyist/Junior Assistant, Sub Judge Court, Ramnagar is 

transferred and posted as Civil Clerk/Junior Assistant in t he Court of Munsiff, 

Majalta vice Shri lrshad Ahmad Dev. 

143) Shri lrshad Ahmad Dev, Civil Clerk/Junior Assistant, Munsiff Court, Majalta is 

transferred and posted as Copyist/Junior Assistant in the Court of Munsiff, 

Thatri vice Ms. Sumera Anjum. 

144 ) Ms. Sumera Anj um, Copyist/Junior Assistant, Munsiff Court, Thatr i is 

transferred and posted as Copyist/Junior Assistant in the Court of Additional 

Special Mobile Magistrate, Doda aga inst availa ble vacancy. 
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145) Shri lndiver Kotwal, Junior Assistant/Copyist, Excise Magistrate court, Jammu is 

transferred and posted as such in the Court of Sub Judge, Bhaderwah vice Ms. 

lqra Rubhan Malik. 

146) Ms. lqra Rubhan Malik, Copyist/Junior Assistant, Sub Judge Court, Bhaderwah 

is transferred and posted as Copyist/Junior Assistant in the Court of Additiona l 

District & Sessions Judge, Doda vice Ms. Ruchi Raina . 

14 7) Shri Shafkat-ul lah Sheikh, Criminal Clerk/Junior Assistant, Sub Judge, Court, 

Bhaderwah and Shri Sanam Nisar Najar, Criminal Clerk/Junior Assistant 

Additional Special Mobile Magistrate Court, Doda are directed to swap their 

places of posting. 

148) Shri Satish Kumar, Civil Clerk/Junior Assistant, Munsiff Court, Gandoh Bhalessa 

is transferred and posted as Typist/Junior Assistant in the Court of Principal 

District & Sessions Judge, Bhaderwah against available vacancy. 

149) Shri Swarn Singh, Copyist/Junior Assistant, Chief Judicial Magistrate Court, 

Doda is transferred and posted as Criminal Clerk/Junior Assistant against 

available vacancy with additional charge of Civil Clerk till further orders in the 

Court of Munsiff/JM IC, Gandoh Bhalessa . 

150) Ms. Shazia Muzaffer, Judicial Clerk/Junio r Assistant, Tehsil office, Thatri is · 

transferred and posted as such in the Tehsil Office, Doda vice Ms. Sumitra 

De vi. 

151) Shri Shahid Hussain, Copyist/Junior Assistant, Municipal Magistrate Court, 

Jammu is transferred and posted as Judicial Clerk/Junior Assistant, Tehsil 

office, Thatri vice Ms. Shazia Muzaffer. 

152) Shri Shabir Ahmad Tak, Judicial Clerk/Junior Assistant, Additional District 

Magistrate, Ramban is transferred and posted as Copyist/Junior Assistant in 

the Court of Chief Judicial Magistrate, Doda vice Shri Swarn Singh. 

153) Ms. Sumit ra Devi, Judicia l Clerk/Junior Assistant, Tehsil Office, Doda is 

transferred and posted as Copyist/Junior Assistant in the Court of Municipal 

Magistrate, Jammu vice Shri Shahid Hussain. 

154) Shri Varinder Gupta, Civil Clerk/Criminal Clerk/Junior Assistant, Additional 

Munsiff Court, Samba and Shri Ajay Kumar, Crim inal Clerk/Junior Assistant, 

Munsiff Court, R.S.Pura are directed to swap their places of posting. 

155) Ms. Ruch i Raina, Copyist/Junior Assistant, Additional District & Sessions Court, 

Doda is transferred and posted as Civil/Criminal Clerk/Junior Assistant in the 

Court of Munsiff/JMIC, Kishtwar against available vacancy. 

156) Shri Jasbir Kumar, Judicia l Clerk/Junior Assistant, Tehsil office, Thanamandi is 

transferred and posted as Civil Clerk/Junior Assistant in t he Court of 

Munsiff/JMIC, Sunderbani vice Shri Gagandeep Singh. 

157) Shri Gagandeep Singh, Civil Clerk/Junior Assistant, Munsiff Court, Sunderbani is 

transferred and posted as Copyist/Junior Assistant in the Court of Special 

Excise Magistrate, Jammu vice Shri lndiver Kotwal. 
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158) Ms. Shahnaz, Jud icial Clerk/Junior Assistant, Distr ict Magistrate office, Jammu 

is transferred and posted as Copyist/Jun ior Ass istant in the Court of Special 

Judge (Anti -corruption) Court for CBI Cases, Jammu against avai lable vaca ncy. 

159) Shri Deepak Warikoo, Judicia l Cle rk/Junior Assistant, Tehsi l off ice, Su nderba ni 

is t ransferred and posted as Copyist/Junior Assistant in the Court of City Judge, 

Jammu against available vacancy. 

160) Shri Deepak Ka nath ia, Judicial Clerk/Ju nio r Ass istant, Tehsil Office Nowshera is 

transferred and posted as Copyist /J unior Assistant in the Court of Sub Judge, 

Nowshera vice Shri La lit Ganhar. 

161) Shr i La lit Gcinha r, Copyist/Junior Ass ist ant, Sub Judge Court, Nowshera is 

tra nsferred and posted as Assistant Record Keeper/ Junior Ass istant in the 

Court of Principa l District & Sessions Judge, Jammu vice Ms. Gaza la Javed Mir. 

162) Shri Rajat Sharma, Jud icial Clerk/Ju nior Assista nt in the office of Naib Tehsi ldar, 

Arnas, Reasi is t ransferred and post ed as Civi l Clerk/Junior Assistant in t he 

Court of Munsiff/JMIC, Ka t ra vice Shri Sum it Singh Boloria. 

163) Shri Sumit Singh Boloria, Civil Clerk/Ju nior Ass istant, M unsiff Court, Katra is 

transferred and posted as Cr iminal Clerk/Junior Assistant in the Cou rt of 3 rd 

Additional Munsiff, Jammu against available vacancy. 

164) Ms. Bindya Mahajan, Judicial Clerk/Junior Assistant, Tehsil office, Bishna h is 

transferred and posted as Copyist/Junior Assistant in the Court of Ad ditional 

District Judge (Bank Cases), Jammu aga inst available vacancy. 

165) Shri Ravi Kumar, Junior Assistant/Judicial Clerk in the office of Nai b Te hsildar, 

Chhamb is t ransferred and posted as Civil Clerk/Junior Assistant in the Court of 

Munsiff/JMIC, Jammu against available vaca ncy. 

166) Sh r i Gulshan Kumar, Junior Assistant /Judic ial Clerk, Tehsi l off ice Billawar is 

tra nsferred and posted as Civil Clerk/Junior Assistant in t he Court of 

M unsiff/ JM IC, Billawar against avai lable vacancy. 

167) Shri Mudasar Nazar, Judicial Clerk/Junior Ass istant Tehsi l office, Basohli is 

t ransferred and posted as Civil Cle rk/ Junior Ass istant in t he Court of 

Munsif f/JMI C, Basohli against ava ilable vacancy. 

168) Shr i Waseem Akram Sheikh, Judicial Clerk/Junior Assistant in the office of Na ib 

Tehsildar, Nowgam Marwah is transferred and posted as Copyist/Jun ior 

Assistant in the Court of Sub Judge, Kishtwa r vice Ms. Nudrath Showkat Zargar. 

169) Shri Asiaf Kirmani, Judicial Clerk/Jun io r Assistant, Tehsil Offi ce, Haveli Poonch 

is transferred and post ed as Copyist/Junior Ass istant in t he Cou rt of Principa l 

District & Sessions Judge, Poonch against available vacancy. 

170) Sh ri Mohd. Ahsen, Judicial Clerk/J unior Assistant, Tehsil Office, Surankote is 

t ransfe rred and posted as Crim inal Clerk/Junior Assistan in the Court of 

~v-171) 
Munsif f Mobile Magistrate (Traffic), Poonch agai nst avai lab le vacancy. 

Shri Mohd. Hasaq, Civil Clerk/Ju nior Assistant, Munsiff Court, Kotra nka is 

directed to ho ld t he additional Charge of Crim ina l Sirishta of the same court ti ll 

fu rther orders. 
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172) Shri Talib Hussain, Copyist/Junior Assistant, Munsiff Court, Kalakote is directed 

to hold the additional charge of Civi l files of th.e same Court till f urt her orders. 

173) Shri Aaquib Nazir, Judicial Clerk/Junior Assistant, Tehs il office, Gool is 

transferred and posted as Civil Clerk/Junior Assistant in the Court of Sub 

Judge/CJM, Ramba n against avai lable vacancy. 

174) Shri Fu lail Singh, Jud icial Clerk/Junior Assistant in the office of SDM, Reasi is 

t ransferred and posted as Criminal Clerk/Junior Assistant in the Court of Sub 

Judge/CJM, Reasi against available vacancy. 

Note:- a) All the Pr:esiding Officers are directed to ensure that transferees of their respective 
Courts are relieved within 15 days from the date of issuance of this Order. The Principal 
District & Sessions Judges are requested to personally monitor the implementation of this 
order and report compliance by or before 25. 03.201 7. 

b) Any transfer/attachment order issued by Principal District & Sessions Judge of a 
District within his District which may be contrary to this order shall be deemed to have 

been superc;~::::~~ oroer wherever appli2J~~ 

(Jawad~) _ 
Principal Secretary to 

Hon' ble the Chief Justice 

No. 0.:t-42/R~Y~ Dated: ( J 6. C2, -2 u) r 
Copy to:-
1) Registrar General, High Court o f J&K, Jammu. 

2) Registrar Vigilance, High Court of J&K Jammu . 

3-15) 

16) 
17} 

........... . for information. 

Pr. District & Sessions Judge, Jammu/Sam ba/Kath ua/ Rajo u ri/Poo nch/Reasi/Ud ham pur /Kishtw. 
Bhaderwah/ Ramban/Leh for information and necessary action. All Principal District & Sessions Judges; 
requested to circulate this order ·to all concerned courts subordinate to him in his District includ 
concerned Executive M agistrate Courts. 
1/C NIC for uploading in High Court website . 

Office file . 



HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 
{Ch ief Just ice's Secret arait} 

****** 
ORDER 

No. 1312 Dated:06.03.2017 

In the interest of administration and consequent upon the promotions of 

Section Officer, Head Assistants, Senior Assistants and Junior Assistants to the Posts 

of Administrative Of fice r, Section Officers, Head Assistants and Senior Assistants 

respectively, vide High Court Order No. 1282-A dated 28.02.2017 in Subordinate 

Courts of Kashmir Province, the following transfers and postings of ministerial staff 

are made: 

Section Officers 

1) Ms. Aisha Parveen, Head Assiastant/Nazir in the Court of Additional District & 

Sessions Judge, Srinaga r upon her promotion as Section Officer is 

transferred and posted as Section Officer/Reader in the Court of 41
h 

Additional District & Sessions Judge, Srinagar against available vacancy. 

2) Shri Ghu lam Mohammad Bhat, Head Assistant/ Accou ntant, in the Court of 

Principal District & Sessions Judge, Kulgam 1.1pon his promotion as Section 

Officer is transferred and post ed as Section Officer in the same Court vice 

Shri latief Ahmad Kha n. 

3} Shri Muneer Ahmad Qadri, Nazir/Head Assistant in the Court of 3 rd Additional 

District & Sessions Judge, Srinagar upon his promotion as Section Officer is 

transferred and posted as Sect ion Officer (Administration) in the Cou rt of 

Principal District & Sessions Judge, Budgam vice Ms. Rehana Geelani. 

4 ) Shri Mohammasd Yousuf Parray, Head Assistant/Nazir in the Court of Sub 

Judge, Pattan upon his promot ion as Section Officer is transferred and 

posted as Section OffiGer (Reader) in the Court of Pr. District & Sessions 

Judge, Kargii against available vacancy. 

5) Shri Abdul Rashid Bhat-1 , Accountant/Head Assistant in the Court of Principal 

District & Sessions Judge, Ba ramulla upon his promot ion as Section. Officer is 

transferred and posted as Section Officer in the Court of Principal District & 

Sessions Judge, Band ipora v ice Shri Ghulam Ahmad Dar. 

6) Shri Ghulam Mohi-ud Di n Mi r, Head Assist ant/Head Record Keeper in the 

Court of Principal District & Sessions Judge .. 3udgam upon his promotion as 

Section Officer is transferred and posted as Section Officer {Reader), in the 

Court of Pr. District & Sess ions Judge, Ba ramulla vice Shri Anayat-ullah Wani. 

Shri Shadi lal Pandita, Head Assistant in MAC!, Jammu upon his promotion 

as Section Officer is tra nsferred and posted 35 Section Off icer (Reader} in the 

Cour t of Principal District & Sessions Judge, Le h vice Snr: Moh<1mmad Ibrahim 

!3hat. 



8) Shri Shabir Ahmad Khan, Head Assistant/Nazir in the Court Munsiff/ JMIC, 

Tangdhar upon his promotion as Section Officer is transferred and posted as 

Section Officer (Adm.) in the Court of Principal District & Sessions Judge, 

Kupwara vice Shri Mohd. Muzam il Qari. 

9) Shri Abdul Rashid Wan i, Head Assistant/Nazir in the Court Chief Jud icia l 

Magistrate, Budgam upon his promotion as Section Officer is transferred and 

posted as Section Officer (Reader) in the Court of Principal District & Sessions 

Judge, Budgam vice Shri Bashir Ahmad Wagay. 

1 0) Shri Muzaffar Ali, Nazir/Head Assistant, Judge Small Causes Court, Sri nagar 

upon his promotion as Section Officer is transferred and posted as Section 

officer (Adm.) in the Court of Principal District & Sessions Judge, Kargi l vice 

Shri Ghulam Nabi Mir. 

11 ) Shri Bi lal Ahmad Bhat, Section Officer in the Court of Special Judge Anti ­

corruption for CBI Cases, Srinagar is transferred and posted as Section Officer 

(Adm.) in the Court of Principa l District & Sessions Judge, Srinaga r aga inst 

avai lable vacancy. 

12) Shri Latief Ahmad Khan, Section Officer, Principal District & Sessions Court, 

Ku lgam is transferred and post ed as Section Officer (Adm.) in the Court of 

Pri ncipal District & Sessions Judge, Anantnag against avai lable vacancy. 

13) Shri Gh . Nabi Mir, Section Officer (Adm.) posted in the Court of Pr. District & 

Sessions Judge, Kargil is transferred and posted as Section Officer (Reader) in 

the Court of Principa l District & Sessions Judge, Pulwama against ava i lable 

vacancy. 

14) Shri Ghulam Ahmad Dar, Section Officer in the Court of Principal District & 

Sessions Judge, Bandipora is transferred and posted as Section Officer in t he 

Court of Special Judge Anti-corruption fo r CBI Cases, Srinagar vice Shri Bi lal 

Ahmad Bhat. 

15) Shri Anayat-ullah Wani, Section Officer (Reader) posted as in the Court of 

P_rincipal District & Sessions Judge, Baramulla is transferred and posted as 

Section Officer (Records) in the Court of Principal District & Sessions Judge, 

Srinagar against available vaca ncy. 

16) Shri Mohammad Ibrahim Bhat, Section Officer (Reader) posted in the Court 

of Principal District & Sessions Judge, Leh is transferred and posted as 

Section Officer (Reader) in the Court of Principal District & Sessions Judge, 

Sri nagar against available vacancy. 

17) Shri Mohd. Muzamil Qari, Section Officer (Adm.) posted in the Court of 

Principal District & Sessions Judge, Kupwara is transferred and posted as 

Section Officer (Reader) in the Court of 2 nd Additiona l District & Sessions 

Judge, Srinagar against ava ilable vacancy. 

Shri Bashir Ahmad Wagay, Section Officer (Reader) in the Court of Pr incipal 

District & Sessions Judge, Budgam is transferred and posted as Section 



Officer in the Court of Principal District & Sessions Judge, Shopian against 

available vacancy. 

19) Ms. Rehana Geelani, Section Officer {Adm.) in the Court of Principal District & 

Sessions Judge, Budgam is transferred and posted as Section Officer {Tam ilat) 

in the Court of Principa l Dist rict & Sessions Judge, Srinagar against available 

vacancy. 

20) Bashir Ahmad Bhat, Section Officer present ly attached with High Court Wing, 

Srinagar is detached and posted as Section Officer/ Reader in the Court of 3 rd 

Additional District & Sessions Judge, Sri nagar against available vacancy. 

Head Assista nts 

21) Shri M uba rak Ahmad Imam, Nazir/Sen io r Assistant, Special Anti-corruption 

Court, Srinagar upon his promotion as Head Assistant is transferred and 

post ed as Nazi r/ Head Assistant, in the Cou rt of Munsiff/JMIC, Kangan vice 

Shri Mohammad Yousuf Shah. His promotion as Head Assistant shall be 

notiona lly with effect from 12.12.2014 and monet arily wit h effect from 

01.12 .2016 . 

22) Shri Zahoor Ahmad Bhat, Senior Assist ant/Reader, CJM Court, Shopian upon 

his promotion as Head Assistant is t ransferred and posted as Nazir/Head 

Assistant in the Court of Munsiff/JMIC, Magam vice Shri Bi lal Ahmad Bhat. 

23) Shri Bahir-ud-Din, Sen ior Assist ant/Criminal Clerk, Principal Dist rict & 

Sessions Court, Baramulla upon his promot ion as Head Assistant is 

tra nsferred and posted as Nazir/Head Assistant in the same Court vice Shri 

Ali Mohd. Kumar. 

24) Shri Tahir Hussain Sumbli, Nazi r/ Reader/Senior Assistant, Principal District & 

Sessions Court, Shopian upon his promotion as Head Assistant is transferred 

and posted ·as Head Assistant/ Accountant in the Court of Principal District & 

Sessions Judge, Kulgam against available vacancy. 

25) Shri Deedar Singh, Nazir/Senior Assistant, Specia l Mobile Magistrate {Sub 

Judge) Court, Pulwama upon his promotion as Head Assistant is transferred 

and posted as Nazir/Head Assistant in the Court of Munsiff/JMIC, Tral against 

available vacancy. 

26) Shri Mehraj-ud Din Sheikh, Reader/Senior Assistant, City Munsiff Court, 

Srinagar upon his promot ion as Head Assistant is transferred and posted as 

Nazir/Head Assistant in the Court of Munsiff/ JMIC, Pampore vice Shri 

Gowhar Ahmad Bhat. 

27) 

~v 28) 

Shri Mehraj-ud-Din Bhat-1, Reader/Senior Assistant, Sub Judge Court, 

Pulwama upon his promotion as Head Assistant is transferred and posted as 

Head Assistant/Head Record Keeper in the Cou rt of Principal District & 

Sessions Judge, Anantnag. 

Shri Abdu l Rashid Bhat- 11 , Cr. Clerk/Se nior Assist ant, 2"d Addl. District & 

Sessions Court, Srinagar upon his promotion as Head Assistant is transferred 
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and posted as Nazir/ Head Assistant in the Court of Munsiff /JMIC, Ganderbal 

vice Ms. Latifa Jan . 

29) Shri Abid Hussain Rizvi, Cr. Clerk/Senior Assistant, 3 rd Addl. District & Sessions 

Court, Srinagar upon his promotion as Head Assistant is transferred and 

posted as Nazir/Head Assistant in the Court of Munsiff /JMIC, Bandipora vice 

Shri Riyaz Ahmad Gazi. 

30) Shri Sheikh Manzoor-ui-Hassan, Na zir/Senior Assistant, Munsiff/JMIC Court, 

Kupwara upon his promotion as Head Assistant is transferred and posted as 

Nazir/Head Assistant in the Court of Munsiff/JMIC, Tangdhar against 

available vacancy. 

31 ) Shri Abdu l Majid Moona, Nazir/Reader/Senior Assistant, Munsiff Court, 

Sogam upon his promotion as Head Ass istant is transferred and posted as 

Head Assistant/Head Record Keeper in the Court of Principa l District & 

Sessions Judge, Kupwara against available vacancy. 

32 ) Ms. Tsering Tasmo, Cr. Clerk/Senior Assistant , CJM Court, Leh upon her 

promotion as Head Assistant is transferred and posted as Head 

Assistant/Head Record Keeper in the Court of Principal District & Sessions 

Judge, Leh vice Ms. Khatoon Didi Giri. 

33) Shri Saif-ud Din Lone, Nazir/Senior Assistant, Addl. District & Sessions Court, 

Sopore upon his promotion as Head Assistant is transferred and posted as 

Head Assistant/Head Record Keeper in the Court of Principal District & 

Sessions Judge, Kargil against available vacancy. 

34) Shri Raja Mohd. Ali Khan, Civil Clerk/Senior Assistant, Principal District & 

Sessions Court, Pulwama upon his promotion as Head Assistant is transferred 

and posted as Head Assistant-cum-Head Record Keeper in t he Court of 

Principal District & Sessions Judge, Kargil vice Shri Arshid Hussain Zehgir. 

35) Shri Abdul Rashid Bhat-111, Civil Clerk/Senior Assistant, Addl. District & 

Sessions Court, Pulwama upon his promotion as Head Assistant is transferred 

and posted as Head Assistant-cum-Head Record Keeper in the Court of 

Principal District & Sessions Judge, Leh against available vacancy. 

36) Shri Santokh Singh, Nazir/Senior Assistant, Munsiff Court, Anantnag upon his 

promotion as Head Assistant is transferred and posted as Nazir/ Head 

Assistant in the Court of Principal District & Sessions Judge, Leh vice Shri 

Tsering Dorjay. 

37) Shri Tsering Dorjay, Nazir/ Head Assistant, Principal District & Sessions Court, 

Leh is transferred and posted as such in the Court of Principal District & 

Sessions Judge, Kargil vice Shri Abdul Rehman Mir. 

38) 

LJ~9) 
Ms. Khatoon Didi Giri, Head Assistant/Head Record Keeper, Principal District 

& Sessions Court, Leh is transferred and posted as Accountant/Head 

Assistant in the same Court vice Shri Riyaz Ahmad Shah. 

Shri Arshid Hussain Zehgir, Head Assistant-cum-Head Record Keeper, 

Principal District & Sessions Court, Kargil is transferred and posted as 
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Nazir/Head Assistant in the Court of Additional District & Sessions Judge, 

Srinagar against available vacancy. 

40) Shri Abdul Rehman Mir, Nazir/Head Assistant, Principal District & Sessions 

Court, Kargil is transferred and posted as such in the Motor Accidents Claims 

Tribunal, Srinagar vice Shri Altaf Hussain Khawaja. 

41 ) Shri Altaf Hussain Khawaja, Head Assistant/ Nazir, Motor Accidents Claims 

Tribunal, Srinagar is transferred and posted as such in the Court of Chief 

Judicial Magistrate, Budgam against available vacancy. 

42 ) Shri Riyaz Ahmad Shah, Accountant/Head Assistant, Principal Dist rict & 

Sessions Court, Leh is transferred and posted as Nazir/Head Assistant in the 

Court of Principal District & Sessions Judge, Pulwama vice Shri Abdul Rashid 

Najar. 

43) Shri Abdul Rashid Najar, Nazir/Head Assistant, Principal District & Sessions 

Court, Pulwama is transferred and posted as such in the Court of City Judge, 

Sri nagar vice Shri Abdul Hamid Sofi. 

44) Shri Abdul Hamid Sofi, Nazir/Head Assistant, City Judge Court, Sri nagar is 

transferred and posted as such in the Court of Sub Judge, Chadoora vice Shri 

Abdul Rashid Raina. 

45) Shri Abdul Rashid Raina Nazir/Head Assistant, Sub Judge, Court Chadoora is 

transferred and posted as Head Assi.stant/Head Record Keeper in the Court 

of Principal District & Sessions Judge, Srinagar vice Shri Rouf-ul Mushtaq 

Rouf. 

46) Shri Rouf-ul Musht aq Rouf, Head Assistant/Head Record Keeper, Principal 

District & Sessions Court, Srinagar is transferred and posted as 

Accountant /H ead Assistant in the same Court against available vacancy. 

47) Shri Mohd. Yousuf Shah, Nazir/Head Assistant, Munsiff Court, Kangan is 

transferred and posted as such in the Court of Principal District & Sessions 

Judge, Srinagar vice Shri Ali Mohammad Malia. 

48) Shri Ali Mohammad Malia, Nazir/Head Assistant, Principal Distr ict & Sessions 

Court, Srinagar is transferred and posted as such in the Court of Sub Judge, 

Baramulla against available vacancy. 

49) Shri Ali Mohd. Kumar, Nazir/Head Assistant, Principal District & Sessions 

Court, Baramulla is transferred and posted as such in the Court of Sub Judge, 

Pattan against available vacancy. 

50) Shri Gowhar Ahmad Bhat, Nazir/Head Assistant, Munsiff Court, Pampore is 

transferred and posted as such in the Court of Munsiff/JMIC, Aishmuqam 

against avai lable vacancy. 

4v 51) 
Shri Riyaz Ahmad Gazi, Nazir/Head Assistant, Munsiff Court, Bandipora is 

transferred and posted as such in the Court of Judge Small Causes, Srinagar 

against available vacancy. 
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52) Shri Mohammad Amin Mir, Head Assistant/Nazir, Municial Magistrate Court, 

Srinagar is transferred and posted as such in the Court of 4 th Additional 

District & Sessions Judge, Sri naga r vice Shri Mohammad Am in Shah. 

53) Shri Mohammad Amin Shah, Nazir/Head Assistant, 4
1
h Additional District & 

Sessions Court, Srinagar is transferred and posted as Head Assistant/Nazir in 

the Court of Chief Judicial Magistrate, Shopian vice Shri Mohd. Maqbool 

Sheikh. 

54) Shri Mohd. Maqbool Sheikh, Head Assist ant/Nazir in the Court of Chief 

Judicial Magistrate, Shopian is transferred and posted as Accountant/Head 

Assistant in the Court of Principal District & Sessions Judge, Pulwama vice 

Shri Mohd. Shafi Pandit. 

55) Shri Mohd. Shafi Pandit, Head Assistant/ Accountant, Principal District and 

Sessions Court, Pulwama is transferred and posted as Nazir/H ead Assistant in 

the Court of Municipal Magistrate, Sri nagar vice Shri Mohammad Amin Mir. 

56) Shri Bilal Ahmad Bhat, Nazir/Head Assistant, Munsiff Court, Magam is 

transferred and posted as Head Assistant/Head Record Keeper in the Court 

of Principal District & Sessions Judge, Budgam against available vacancy. 

57) Ms. Latifa Jan, Nazir/Head Assista nt, Munsiff Court, Ganderbal is transferred 

and posted as such in the Court of 3 rd Additional District & Sessions Judge, 

Srinagar against available vacancy. 

58) Shri Mohd. Sadiq Dar, Head Assistant attached with the Court of Principal 

District & Sessions Judge, Anantnag is detached and posted as Head 

Assistant/Head Record Keeper in the Court of Principal District & Sessions 

Judge, Pulwama vice Shri Bashir Ahmad Pujoo. 

59) Shri Bashir Ahmad Pujoo, Head Assistant/Head Record Keeper, Principal 

District & Sessions Court, Pulwama is transferred and posted as 

Accountant/Head Assistant in the Court of Principal District & Sessions Judge, 

Baramulla against available vacancy. 

Senior Assistant s 

60) Shri Nazir Ahmad Bhat, Copyist/Junior Assistant, Principal District & Sessions 

Court, Anantnag upon his promot ion as Senior Assistant is tra nsferred and 

posted as Reader/Senior Assistant in the Court of Additional Specia l Mobile 

Magistrate, Phalgam against available vacancy. 

61 ) Ms. Qazi Farhat, Civil Clerk/Junior Assistant, Munsiff Court, Pulwama upon 

her promotion as Senior Assistant is transferred and posted as Reader/ Senior 

Assistanfin t he same Cou rt against avai lable vacancy. 

62) 

4v63) 
Shri Rafiq Ahmad Gilkar, Civil Clerk/Junior Assistant, City Munsiff Court, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 

Senior Assistant (Librarian) in the Court of Principal District & Sessions Judge, 

Srinagar against available vacancy. 

Shri Mushtaq Ahmad Bhat, Civ il Clerk/Junior Assistant, Passenger Tax Court, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 
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Reader/Senior Assistant in t he Court of Municipal Magistrate, Srinagar 

against available vacancy. 

64) Shri Mir As if Ahmad, Reg d. Clerk/Junior Assistant, Sub Registrar Court, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 

Reader/Senior Assistant in the Court of Sub Judge/CJM, Handwara against 

available vacancy. 

65) Ms. Mudasir Nazir, R&D Clerk/JA, PDJ Court, Anantnag upon her promotion 

as Senior Assistant is transferred and posted as Misc. Clerk/ Sen ior Assistant 

in the same Court vice Shri Sonaullah Bhat. 

66) Shri Mohammad lshfaq Naik, Civil/Criminal Clerk/Junior Assistant, Munsiff 

Court, Kulgam upon his promot ion as Senior Assistant is transferred and 

posted as Reader/ Senior Assistant in t he Court of Sub Judge, Pulwama 

against available vacancy. 

67) Shri Mohd. Hassan, Cr. Clerk/Junior Assistant, Addl. Spl. Mob. Magistrate, 

Batalok, Kargil upon his promotion as Senior Assistant is transferred and 

posted as Nazir/Reader/Senior Assistant in the Court of Munsiff/JMIC, Drass, 

Sanku against available vacancy. 

68) Shri Mukhtar Ahmad Sheikh, Copyist /Junior Assistant, Sub Judge Court, 

Pulwama upon his promotion as Senior Assistant is transferred and posted as 

Nazir/Senior Assistant in t he Court of Additional Special Mobile Magistrate, 

Shopian vice Shri Khursh id Ahmad Bhat. 

69) Shri Manzoor Ahmad Chansaz, Cr. Clerk /Junior Assistant, 3 rd Addl. Munsiff 

Court, Sr inagar upon his promotion as Senior Assistant is transferred and 

posted as Nazir/Reader/Senior Assistant in the Court of Munsiff, Kupwara 

against available vacancy. 

70) Sh ri Arsheed Ahmad, Civil Clerk /Junior Assistant, 3 rd Addl. Munsiff Court, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 

Civil Clerk/Senior Assistant in the Court of Principal Distr ict & Sessions Judge, 

Pulwama against available vacancy. 

71) Shri Aashiq Hussain Ra ther, Copyist/Junior Assistant, City Judge Court, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 

Reader/ Senior Assistant in the Court of Chief Judicial Magistrate, Sopore vice 

Shri Mehraj-ud Din Rather. 

72) Ms. Asifa Akbar, Junior Assistant, Special Anti -corruption Court, Srinagar, 

presently attached with the Court of Principal District & Sessions Judge, 

Jammu, upon he r promotion as Senior Assistant is transferred and posted as 
~ 

73) 

Civil Clerk/ Senior Assistant in the Court of 3rd Additional District & Sessions 

Judge, Srinagar vice Shri Parvez Ahmad Bhat. 

Shri Ashfaq Hussain Sofi, R&D Clerk/Junior Assistant, Principal District & 

Sessions Court, Pulwama upon his promotion as Senior Assistant is 

transferred and posted as Reader/Senior Assistant in the Court of Munsiff, 

Dangiwacha against available vacancy. 
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74) Shri Altaf Hussain Nownihal, Civil Clerk/Junior Assistant, Munsiff Court, 

Sumba! upon his promotion as Senior Assistant is transferred and posted as 

Nazir/Senior Assistant in the Court of Additional Special Mobile Magistrate, 

Bandipora vice Ms. Masarat Jan. 

75) Shri Ishfaq Ahmad Sheikh, Cr. Clerk/Junior Assistant, District Mobile 

Magistrate (T) Court, Anantnag upon his promotion as Senior Assistant is 

transferred and posted as Reader/Senior Assistant in the Court of Additional 

Special Mobile Magistrate, Kulgam vice Shri Farooq Ahmad Wani. 

76) Shri Firdous Ahmad Bhat, Cr. Clerk/Junior Assistant, Forest Court, Srinagar 

upon his promotion as Sen ior Assistant is transferred and posted as 

Nazir/Sen io r Assistant in t he Court of Additional Special Mobile Magistrate, 

Kralpora vice Shri Nazir Ahmad Chopan. 

77) Shri Gh. Rasool Bhat, Copyist/Junior Assistant, 1 st Addl. District & Sessions 

Court, Srinagar upon his promotion as Senior Assistant is transferred and 

posted as Reader/Se nior Ass istant in t he Court of Special Mobile Magistrate, 

Trehgam against available vacancy. 

78) Shri lrfan Sultan, Copyist/Junior Assistant, CJM Court, Srinagar upon his 

promotion as Senior Assistant is transferred and posted as Nazir/Senior 

Assistant in the Court of Special Mobile Magistrate, Trehgam against 

avai lable vacancy. 

79) Shri Gh. Hussain Mir, Civil Clerk/Junior Assistant, Special Mobile Magistrate 

Court, Budgam upon his promotion as Senior Assistant is transferred and 

posted as Nazir/Senior Assistant in the Court of Sub Judge, Kupwara vice Shri 

Sami Ahmad Raja. 

80) Ms. lrfan Shafi, Civil Clerk/Junior Assistant, Special Mobile Magistrate Court, 

Srinagar upon her promotion as Senior Assistant is transferred and posted as 

Reader/Senior Assistant in the Court of City Munsiff, Srinagar against 

available vacancy. 

81) Shri Adi l Ahmad Allaie, Cr. Clerk/Junior Assistant, Add I. Special Mob. 

Magistrate Court, Ganderbal upon his promotion as Senior Assistant is 

transferred and posted as Reader/Senior Assistant in the Court of Sub Judge, 

Kupwara against available vacancy. 

82 ) Ms. Rubeena Assad, Copyist/Junior Assistant, Sub Judge Court, Bijbehara 

upon her promotion as Sen ior Assistant is transferred and posted as 

Reader/Senior Assistant in the Court of Additional Special Mobile Magistrate, 

Awantipora vice Shri Mohammad Ashraf Dar. 

83) Shri Fayaz Ahmad Bazaz, Assistant Record Keeper/Junior Assistant, Principal 

District & Sessions Court, Srinagar upon his promotion as Senior Assistant is 

transferred and posted as Crimina l Clerk/Senior Assistant in the Court of 

Principal District & Sessions Judge, Baramulla against available vacancy. 

84) Ms. Shahzada Akhter, Civil Clerk/Junior Assistant, Munsiff Court, Anantnag 

upon her promotion as Senior Assistant is transferred and posted as District 
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Record Keeper/Senior Assistant in the Court of Principal District & Sessions 

Judge, Anantnag vice Shri Shahnawaz Ahmad Parray. 

85) Shri Mohd. Ashraf Sheikh, Cr. Clerk/Junior Assistant, Munsiff Court, Kangan 

upon his promotion as Senior Assistant is transferred and posted as 

Reader/Senior Assistant in the Court of Additional Special Mobile Magistrate, 

Bandipora against available vacancy. 

86) Shri Sajad Ahmad Munshi, Cr. Clerk/Junior Assistant, Munsiff Court, Sumba! 

upon his promotion as Senior Assistant is transferred and posted as Civi l 

Clerk/ Senior Assistant in the Court of Sub Judge/CJM, Handwara, against 

avai lable vacancy. 

87) Shri Waseem Abbas Bhat, Junior Assistant/Copyist, Municipal Magistrate 

Court, Srinagar upon his promotion as Senior Assistant is transferred and 

posted as Misc. Clerk/Senior Assistant in the Court of Principal District & 

Sessions, Budgam vice Ms. Farida Akhter. 

88) Shrl Bilal Ahmad Najar, Judicial Clerk/Junior Assistant, Tehsil Office South, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 

Nazir/Senior Assistant in the Munsiff Mobile Magistrate (Traffic), Sopore vice 

Shri Javed Iqbal Malik. 

89) Shri Ajaz Ahmad Dar, Copyist/Junior Assistant, Munsiff Court, Magam upon 

his promotion as Senior Assistant is transferred and posted as Reader/Senior 

Ass istant in the Court of Additional District & Sessions Judge, Sopore against 

available vacancy. 

90) Shri · Suhail Ahmad Gatoo, Copyist/Junior Assistant, Principal District & 

Sessions Court, Kulgam upon his promot ion as Senior Assistant is transferred 

and posted as Nazir/Reader/Sen ior Ass istant in t he Court of Munsiff, Kulgam 

vice Shri Sabzar Ahmad ltoo. 

91) Shri Manzoor Ahmad Lone, Judicial Clerk/Junior Assistant, Tehsil office, Tral 

upon his promotion as Senior Assistant is transferred and posted as M isc. 

Ahlimad/Senior Assistant in the Court of Principal District & Sessions Judge, 

Kupwara against avai lab le vacancy. 

92) Shri Shahid Rasool Sheikh, Civil/Cr. Clerk/Junior Ass istant, Munsiff Court, 

Shopian upon his promotion as Senior Assistant is transferred and posted as 

Civil Clerk/Senior Assistant in the Court of Principal District & Sessions Judge, 

Kupwara against available vacancy. 

93) Shri Waseem Ali, Cr. Clerk/Junior Ass istant, Sub Registrar Court, Srinagar 

upon his promotion as Senior Assistant is transferred and posted as MACT 

Ahlimad/Senior Assistant in the Court of Principal District & Sessions Judge, 

Kupwara against available vacancy. 

94) Shri Gouhar Hussain Rather, Cr. Clerk/Jun ior Assistant, CJM Court, Kulgam 

upon his promotion as Senior Assistant is transferred and posted as 

Reader/Senior Assistant in the Court of Chief Judicial Magistrate, Shopian 

aga inst available vacancy. 
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95) Shri Bilal Ahmad Khan, Cr. Clerk/Junior Assistant, Sub Judge Court, Vailoo 

upon his promotion as Senior Assistant is transferred and posted as 

Reader/Senior Assistant in the Court of Special Mobile Magistrate, Pulwama 

against available vacancy. 

96) Shri Gh. Rasool Bhat-11, Assistant Record Keeper/Junior Assistant, Principal 

District & Sessions Court, Srinagar upon his promotion as Senior Assistant is 

transferred and posted as Reader/Senior Assistant in the Court of Chief 

Judicial Magistrate, Bandipora against available vacancy. 

97) Shri Zahoor ·Ahmad Wani, Copyist/Junior Assistant, 1 st Add!. M unsiff Court, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 

MACT Ahlimad/Senior Assistant in the Court of Pr incipal District & Sessions 

Judge, Pulwama against available v·acancy. 

98) Shri Arshad Hussa in, Copyist/Junior Ass istant, Principal District & Sessions 

Court, Shopian upon his promotion as Senior Assistant is transferred and 

posted as Nazir/Senior Assistant in the Court of Munsiff/J MIC, Charari -e 

Sharief vice Shri Khalid Shahnawaz Mir. 

99) Shri Parvez Ahmad Naik, Civil Clerk/Junior Assistant, Munsiff Court, Tral upon 

his promotion as Senior Assistant is transferred and posted as Nazir/Sen ior 

Assista nt in the Court of 2 nd Additional Munsiff, Srinagar vice Shri Tariq 

Ahmad Bhat. 

1 00) Shri Nazeer Ahmad Bhat, Cr. Clerk/Junior Assistant, Add!. Special Mob. 

Magistrat e Court, Awantipora upon his promotion as Senior Assist ant is 

transferred and posted as Civil Ahlimad/Senior Assistant in the Court of 

Additional District & Sessions Judge, Handwara against available vacancy. 

101) Ms. Sakib Sabha, Cr. Clerk/Junior Assista nt, Munsiff Court, Dooru upon her 

promotion as Senior Assistant is tra nsferred and posted as Reader/Senior 

Assistant in the Court of Munsiff Judicial Magistrate, Qazigund vice Shri 

Wilayat Hussain . 

1 02) Shri Mohammad Altaf Bhat, Cr. Clerk/Junior Assistant, Munsiff Court, 

Bandipora upon his promotion as Senior Assistant is transferred and posted 

as Civil Clerk/Senior Assistant in the Court of Additional District & Sessions 

Judge, Sopore against availa ble vacancy. 

1 03) Shri Mohd. Yaseen Wani, Judicial Clerk/Junior Assistant, Tehsil office, 

Budgam upon his promotion as Senior Assistant is transferred and posted as 

Reader/Senior Assistant in the Court of Munsiff/JMIC, Charie-sharief vice 

Shri Gh. Qadir Ganie. 

104) Shri Mudasir Ahmad Malik, Copyist/Junior Assistant, Special Anti-corruption 

Court, Srinagar upon his promotion as Senior Assistant is transferred and 

Liv 105) 

posted as Misc. Ahlimad/Senior Assistant in the Court of Principal District & 

Sessions Judge, Baramulla against available vacancy. 

Shri Musht aq Hussain Dar, Cr. Clerk/Junior Assistant, PT& E Magistrate Court, 

Srinaga r upon his promotion as Senior Assistant is t ransferred and posted as 
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Civil Clerk/Senior Assistant in the Court of Principal District & Sessions Judge, 
Baramulla vice Ms. Tyser Hamid. 

1 06) Shri Abdul Majeed Wagay, Copyist/Junior Ass istant, CJM Court, Budgam 

upon his promot ion as Senior Assistant is transferred and posted as Criminal 

Clerk/Senior Assistant in the Court of Chief Judicial Magistrate, Sopore vice 

Shri Abdul Rashid Tantray. 

1 07) Shri Malik Haseeb, Civil Clerk/Junior Assist ant, M unsiff Court, Kangan upon 

his promotion as Se nior Assistant is t ransferred and posted as Criminal 

Clerk/Senior Assistant in the Court of Principa l District & Sessions Judge, 

Kupwara vice Firdous Ahmad Khan. 

1 08) Shri Mohd. lshaq Mir, Civil Clerk/Junior Assistant, Sub Judge Court, Chadoora 

upon his promot ion as Se nior Assist ant is t ransferred and posted as District 

Record Keeper/ Senior Ass istant in t he Court of Principa l District & Sessions 

Judge, Kupwara against available vacancy. 

1 09) Shri Mohd. Anwar, Copyist/Junior Assistant, CJM Court, Kargil upon his 

promotion as Senior Ass i stan~ is transferred and post ed as Nazir/Senior 

Assistant in t he Cou rt of Addit ional Specia l Mobile Magistrate, Batalok, Kargil 

against available vacancy. 

11 0) Ms. Sam ina Yaqoob, Copyist/Junior Assistant, City Munsiff Court, Sri nagar 

upon her promot ion as Senior Assistant is transferred and posted as Rent 

Clerk/ Senior Assistant in t he Court of Chief Judicia l Magistrate, Gabderbal 

vice Ms. Rashida Akhter. 

111) Shri Muzaffar Ahmad Bhat, Cr. Clerk/Junior Assistant, Munsiff Court, 

D.H .Pora upon his promotion as Senior Assistant is transferred and posted as 

Reader/Senior Assistant in t he Cou rt of Additional Special Mobile Magistrate, 

Shopian against ava ilable vacancy. 

112) Shri Taabish Nazir, Copyist /Junior Assistant, 2 nd Addl. District & Sessions 

Court, Srinagar upon his promotion as Senior Assistant is tra nsferred and 

posted as Nazir/Senior Assistant in the Court of Special Judge Anti -corruption 

Kashmir, Srinagar against avai lable vacancy. 

113) Shri Ja hangir Ahmad Sheikh, Cr imina l Cle rk/Junior Assistant, Munsiff Court, 

Qazigund upon his promotion as Senior Assistant is transferred and posted as 

Nazir/Senior Assistant in the Court of Additional Special Mobile Magistrate, 

Leh against available vacancy. 

11 4) Shri Jahangeer Al i Bhat, Typist/Junior Assistant, Principal District & Sessions 

Cou rt, Budgam upon his promotion as Se nior Assistant is transferred and 

posted as Reader/Senior Assistant in the Court of Special Mobile Magistrate, 

Leh against available vacancy. 

115) Shri Mohd Hanief Shora, Record Keeper/Junior Assistant, Pr incipal District & 

Sessions Court, Ganderba l upon his promotion as Senior Assistant is 

transferred and posted as Nazir/ Senior Assistant in the Court of Chief 

Judicia l Magistrate, Kargil against available vacancy. 
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116) Ms. Yasmeen Batool, Civil Clerk/Junior Assistant, Munsiff Court, Drass/ Sanku 

upon her promotion as Senior Assistant is transferred and posted as Reader/ 

Senior Assistant in the Court of Additional Special Mobile Magistrate, 

Batalok, Kargil against available vacancy. 

117) Shri lmtiaz Ahmad Shah, Civil Clerk/Junior Assistant, Sub Judge Court, Pattan 

upon his promotion as Senior Assistant is transferred and posted as Civil 

Clerk/Senior Assistant in the Court of Chief Judicial Magistrate, Kargil against 

available vacancy. 

118) Shri Abdul Majeed Shah, Civil Clerk/Junior Assistant, Sub Registrar Court, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 

Criminal Clerk/Senior Assistant in the Court of Chief Judicial Magistrate, 

Kargil against available vacancy. 

119) Shri Ajaz Ahmad Mir, Criminal Clerk/Junior Assistant, Munsiff Court, Buniyar 

upon his promotion as Senior Assistant is transferred and posted as MACT 

Ah limad/Senior Assistant in the Court of Principal Distr ict & Sessions Judge, 

Kargil against available vacancy. 

120) Shri Abdul Hameed Malik, Judicia l Clerk/Junior Assistant, District Magistrate 

Office, Budgam upon his promotion as Senior Assistant is transferred and 

posted as Nazir/Senior Assistant in the Court of Special Mobile Magistrate, 

Leh against available vacancy. 

121 ) Shri Ms. Parveen Akhter, Copyist/Junior Assistant, CJM Court, Ganderbal 

upon her promotion as Senior Assistant is transferred and posted as Civi l 

Clerk/Senior Assistant in the Court of Additional Anti-corruption Judge, 

Kashmir, Srinagar against available vacancy. 

122) Shri Mirza Shafat Ahmad, Judicial Clerk/Junior Assistant, District Magistrate 

Office, Srinagar upon his promotion as Senior Assistant is transferred and 

posted as Reader/Senior Assistant in the Court of Principal District & Sessions 

Judge, Kargil against available vacancy. 

123) Shri Mohd Maqbool Ganai, Civil Clerk/ Junior Ass istant, Munsiff Court, 

Charari -e Sharief upon his promotion as Senior Assistant is transferred and 

posted as Reader/Senior Assistant in the Court of Additional Special Mobile 

Magistrate, Leh against available vacancy. 

124) Shri Naseer Ahmad Allaie, Civil Clerk/Junior Assistant, Munsiff Court, 

Qazigund upon his promotion as Senior Assistant is transferred and posted as 

Civil Ahlimad/Senior Assistant in the Court of Principal District & Sessions 

Judge, Kargi l against available vacancy. 

125) Ms. Fatima Akhter, Copyist/Junior Assistant, Munsiff Court, Pampore upon 

her promotion as Senior Assistant is transferred and posted as Misc. 

Ahlimad/Senior Assistant in the Court of Principal District & Sessions Judge, 

Pu lwama against available vacancy. 

126) Ms. Tawqeer Ul Nisa, Copyist/Junior Assistant, 2 nd Addl. Munsiff Court, 

Srinagar upon her promotion as Senior Assistant is transferred and posted as 
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Criminal Clerk/Senior Assistant in the Court of 3 rd Addl. District & Sessions 

Judge, Sri nagar against available vacancy. 

127) Ms. Naz ima Syed Nazki, Junio r Assistant, Addl. District Court, (Designated 

Court TADA/POTA), Srinagar upon her promotion as Senior Assistant is 

transferred and posted as Civil Clerk/Senior Assistant in the Court of Chief 

Judicial Magistrate, Ganderbal vice Ms. Aisha Sami. 

128) Shri Nasir Ahmad Chansaz, Cr. Clerk/Junior Assistant, 1 st Addl. Munsiff Court, 

Srinagar upon his promotion as Senior Assistant is transferred and posted as 

Nazir/Reader/Senior Assistant in the Court of Munsiff/JMIC, Nobra against 

available vacancy. 

129) Ms. Maryama Banoo, Criminal Clerk/Junior Assistant, Munsiff Court, Gurez 

upon her promotion as Senior Assistant is transferred and posted as 

Nazir/Sen ior Assist ant in the sa me Court aga inst ava ilable vacancy. 

130) Ms. Shagufta Sadiq, Cr. Clerk/Junior Assistant, Munsiff Court, Pulwama upon 

her promotion as Senior Assistant is transferred and posted as District 

Record Keeper/Senior Assistant in the Court of Principa l District & Sessions 

Judge, Pulwama against available vacancy. 

131 ) Ms. Shahnaz, Cr. Clerk/Junior Assistant, Municipal Magistrate Court, Sri nagar 

upon her promotion as Sen io r Assistant is transferred and posted as Criminal 

Clerk/Senior Assistant in the Court of Judge Small Causes, Srinagar against 

avai lable vacancy. 

132) Shri Mohd. Abdullah Mir, Civil Clerk/Junior Assistant, Munsiff Court, Dooru 

upon his promotion as Senior Assistant is transferred and posted as 

Nazir/Senior Assistant in the Court of Special Mobile Magistrate, Kargil 

against available vacancy. 

133) Ms. Shazia Makhdoomi, Copyist /Junior Assistant, Additional District & 

Sessions Court, Pulwama upon her promotion as Senior Assistant is 

transferred and posted as Senior Assistant (Librarian) in the Court of Pr incipal 

District & Sessions Judge, Pu lwama against available vacancy. 

134) Shri Mohd Sadiq Kumar, Criminal Clerk/Junior Assistant, Munsiff Court, 

Shangas upon his promotion as Senior Assistant is transferred and posted as 

Crimina l Clerk/Senior Assistant in the Court of Chief Judicia l Magistrate, Leh 

against available vacancy 

135) Shri Mohd Iqbal Joo, Copyist/Junior Assistant, Forest Court, Srinagar upon his 

promotion as Sen ior Assista nt is transferred and posted as Reader/Senior 

Assistant in the Court of Special Mobile Magistrate, Kargil aga inst ava ilable 

vacancy. 

4v136) Shri Gh . Nabi Kuma r, Jud icia l Clerk/J un ior Assistant, District Magistrate 

Office, Pulwama upon his promotion as Senior Assistant is transferred and 

posted as Civil Clerk/Senior Assistant in the Court of Chief Judicial Magistrate, 

Leh against avai lable vacancy 
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137) Shri Manhor Singh, Cr. Clerk/Junior Assistant, Munsiff Court, Budgam upon 

his promotion as Senior Assistant is transferred and posted as Nazir/Senior 

Assistant in the Court of Chief Judicial Magistrate, Leh against available 

vaca ncy. 

138) Ms. Sabia Qayoom Shah, Copyist/Junior Assistant, 4 th Addl. District & 

Sessions Court, Srinagar upon her promotion as Senior Assistant is 

transfe rred and posted as District Record Keeper/Senior Assistant in the 

Court of Principal District & Sessions Judge, Srinagar against available 

vacancy. 

139) Shri Sonaullah Bhat, Misc. Clerk/Senior Assistant, Principal District & Sessions 

Court, Anantnag is transferred and posted as Civil Clerk/ Senior Assistant in 

the Court of Additional District & Sessions Judge, Pulwama against available 

vacancy. 

140) Shri Mohd. Ashraf Dar, Reader/Senior Assistant, Additional Special Mobile 

Magistrate Court, Awantipora is transferred and posted as Nazir/Senior 

Assistant in the Court of Special Mobile Magistrate, Pulwama against 

available vacancy. 

141 ) Shri Shahnawaz Ahmad Parray, District Record Keeper/Senior Assistant, 

Principal District & Sessions Court, Anantnag is transferred and posted as 

MACT Ahlimad/Senior Assistant in the same Court vice Shri lrshad Hussain 

Qazi. 

142) Shri Khurshid Ahmad Bhat, Nazir/Senior Assistant, Additional Special Mobile 

Magistrate Court, Shopian is transferred and posted as Reader/Senior 

Assistant in the Court of Munsiff/JMIC, Pampore vice Shri Nazir Ahmad 

Rather-!. 

143) Shri Nazir Ahmad Rather-1, Reader/Senior Assistant, Munsiff/JMIC Court, 

Pampore is transferred and posted as Judicial Clerk/Senior Assistant in the 

Office of District Magist rate, Srinagar against available vaca ncy. 

144) Shri At if Hussain Bhat, Reader/Senior Assistant, Sub Judge Court, Baramulla is 

transferred and posted as such in the Court of Additional Special Mobile 

Magistrat e, Chandoosa against available vacancy. 

145) Shri lrshad Hussain Qazi, MACT Ahlimad/Senior Assistant, Principal District & 

Sessions Court, Anantnag is transferred and posted as .Criminal Clerk/Senior 

Assistant in the Court of Additional Dist rict & Sessions Judge, Anant nag vice 

Shri Ghulam Hassa n Bhat. 

146) Shri Ghulam Hassan Bhat, Criminal Clerk/Senior Assistant, Additional District 

& Sessions Court, Anantnag is transferred and posted as Nazir/Sen ior 

Assista nt in the Court of Additional Special Mobile Magistrate, Pahalgam vice 

Shri Mohammad Iqbal Qadri. 

Shri Mohammad Iqbal Qadri, Nazir/Senior Assistant, Additional Specia l 

Mobi le Magistrate Court, Paha lgam is transferred and posted as such in the 

Court of Munsiff/JMIC, Anantnag against available vacancy. 
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148) Shri Farooq Ahmad Wani, Reader/Senior Assistant, Additional Special Mobile 

Magistrate, Kulgam is transferred and posted as Nazir/Reader/Senior 

Assistant in the Court of Principal District & Sessions Judge, Kulgam vice Shri 

Bashir Ahmad Kumar. 

149) Ms. Farida Akhter, Misc. Clerk/Senior Assistant, Principal District & Sessions 

Court, Budgam is transferred and posted as Rent Clerk/Senior Assistant in t he 

Court of Chief Judicial Magistrate, Srinagar against available vacancy. 

150) Shri Sajad Rasool Shah, Nazir/Senior Assistant, 151 Addl. Munsiff Court, 

Srinagar is transferred and posted as Nazir/Senior Assistant in the Court of 

Additional Special Mobile Magistrate, Chandoosa against available vacancy. 

151) Shri lnder Bir Singh, Reader/Senior Assistant, 3 rd Additional Munsiff Court, 

Srinagar is transferred and posted as Record Keeper/Senior Assistant in the 

Court of Principal Distr ict & Sessions Judge, Srinagar vice Shri Jatinder Pal 

Singh. 

152) Shri Jatinder Pa l Singh, Record Keeper/Senior Assistant, Principal District & 

Sessions Court, Srinagar is transferred and posted as Criminal Clerk/ Senior 

Assistant in the Court of Principal District & Sessions Judge, Budgam vice Shri 

Syed Mohd. Shah. 

153) Syed Mohd. Shah, Criminal Clerk/Senior Assistant, Principal District & 

Sessions Judge, Budgam is transferred and posted as District Record Keeper/ 

Senior Assistant in the same Court vice Ms. Gazala Hassan. 

154) Ms. Masarat Jan, Nazir/Senior Assistant, Additional Special Mobile 

Magistrate Court, Bandipora is transferred and posted as Rent 

Ahlimad/Senior Assista nt in t he Court of Chief Judicial Magistrate, Bandipora 

against available vacancy. 

155) Ms. Gazala Hassan, District Record Keeper/ Senior Assistant, Principal District 

& Sessions Court, Budgam is transferred and posted as Reader/ Senior 

Assist ant in the Court of 3 rd Additional Munsiff, Srinagar vice Shri lnderbir 

Singh . 

156) Ms. Jabeena Akhter, MACT Ahlimad/Senior Assistant, Principal District & 

Sessions Court, Budgam and Ms. Mudasir Rashid, Civil Clerk/Senior Assistant, 

2 nd Additional District & Sessions Court, Srinagar are directed to swap their 

places of posting. 

157) Shri Javed Iqbal Malik, Nazir/Senior Assistant, Munsiff Mobile Magistrate 

(Traffic) Court, Sopore is t ransferred and posted as Nazir/Senior Assistant in 

the Court of 3 rd Additional Munsiff, Sri nagar vice Ms. Ulfat Jan. 

Shri Bashir Ahmad Dar, Nazir/ Senior Assistant, Munsiff Court, Handwara is 
/ / 158) 

LjV" Mobile Magistrate, Budgam against available vacancy. 

transferred and posted as Reader/Senior Assistant in the Court of Special 

159) Shri Owais Ahmad Shah, Reader/Senior Assistant, Munsiff Court, Budgam is 

transferred and posted as Nazir/Senior Assistant in the Court of Special Judge 

Ant i-corruption, Kashmi r, Sr i nagar against available vacancy. 
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160) Shri Nazir Ahmad Chopan, Nazir/Senior Assistant, Additional Special Mobile 

Magistrate Court, Kralpora is transf erred and posted as Nazir/Reader/Senior 

Assistant in the Court of Munsiff, Sogam against available vacancy. 

161 ) Ms. Tyser Hamid, Civil Clerk/Senior Assistant, Principal District & Sessions 

Court, Baramulla is transferred and posted as District Record Keeper/ Senior 

Assistant in t he same Court against avai lable vacancy. 

162) Shri Bashir Ahmad Kumar, Nazir/Reader/Senior Assistant, Pr incipa l District & 

Sessions Court, Kulgam is transferred and posted as such in the Court of 

Principal District & Sessions Judge, Shopian against available vacancy. 

163) Shri Sabzar Ahmad ltoo, Nazir/Reader/Senior Assistant, Munsiff Court, 

Kulgam is transferred and posted as Crim ina l Clerk/Senior Assistant in the 

Court of Principal District & Sessions Judge, Pulwama vice Shri Mohd. Rafiq 

Ganie. 

164) Shri Mohd. Rafiq Ganie, Criminal Clerk/Senior Assistant, Principal District & 

Sessions Court, Pu lwama is t ransferred and posted as Nazir/Reader/Senior 

Assistant in the Court of M unsiff Judicial Magistrate, Shopian vice Shri Mohd. 

Rafiq Mir-1. 

165) Shri Mohd. Rafiq Mir-1, Nazir/Reader/Senior Assistant, Munsiff Court, 

Shopian is transferred and posted as Reader/Senior Assistant in the Court of 

Sub Registrar, Srinagar vice Shri lftikhar Hussain Dar. 

166) Shri lftikhar Hussain Dar, Reader/Senior Assistant, Sub Registrar Court, 

Srinagar is transferred and posted as such in the Court of Additional District 

& Sessions Judge, Pulwama against available vacancy. 

167) Shri Wilayat Hussain Khan, Reader/Senior Assistant, Munsiff Court, Qazigund 

is transferred and posted as Civil Clerk/Senior Assistant in the Court of 

Principal District & Sessions Judge, Kulgam vice Shri Abbas Ahmad Ra ina. 

168) Shri Abbas Ahmad Raina, Civil Clerk/Senior Assistant in the Court of Principa l 

District & Sessions Judge, Kulgam is transferred and posted as Reader/ Senior 

Assistant in the Court of Chief Judicial Magistrate, Anantnag vice Shri Abbas 

Ahmad Mir. 

169) Shri Abbas Ahmad Mir, Reader/Senior Assistant, Chief Judicia l Magistrate 

Court, Anantnag is transferred and posted as Reader/Senior Ass istant in the 

Court of Chief Judicial Magistrate, Budgam against available vacancy. 

170) Shri Mubashir Hussain Dar, Criminal Clerk/Senior Assistant OM Court, 

Anantnag and Shri Firdous Ahmad Bhat, Civil Ahlimad/Senior Ass istant, 

Principal District & Sessions Court, Anantnag are directed to swap t heir 

~v 171 ) 

places of posting. 

Shri Parvez Ahmad Bhat, Civil Clerk/Senior Assistant, 3 rd Additional District & 

Sessions Court, Srinagar is transferred and posted as Civil Clerk/ Regd. 

Clerk/Senior Assist ant in the Court of City Judge, Srinagar vice Ms. Shabnam 

Ara. 
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172) Shri Sami Ahmad Raja, Nazir/Senior Assistant, Sub Judge Court, Kupwara is 

tra nsferred and posted as Criminal Clerk/Senior Assistant in the Cou rt of 

Chief Judicial Magistrate Sri nagar vice Shri Noor Mohammad Ahanger. 

173) Shri Noor Mohammad Ahanger, Cr. Clerk/Senior Assistant, Chief Judicial 

Magistrate Court, Srinagar is transferred and posted Nazir/Reader/ Senior 

Assistant in the Court of Munsiff/JMIC, Chadoora vice Shri Tariq Ahmad Khan. 

17 4 ) Shri Firdous Ahmad Khan, Criminal Clerk/Senior Assistant, Principal District & 

Sessions Court, Kupwara is transferred and posted as Reader/ Senior 

Assistant in the Court of Munsiff/JMIC, Tangdhar against available vacancy. 

175) Ms. Naseema Akhter, Reader/Senior Assistant, Munsiff/ JMIC Court, 

Ganderbal and Ms. Bilala Bano, Reader/Senior Assistant, Judge Small Causes 

Court, Srinagar are directed to swap their places of posting. 

176) Shri Mehraj-ud Din Rather, Reader/Senior Assistant, Ch ief Jud icial Magistrate 

Court, Sopore is transferred and posted as Reader/Senior Assistant in the 

Court of Additional Special Mobile Magistrate, Kralpora against available 

vacancy. 

177) Ms. Shabnam Ara, Civil Clerk/Regd. Clerk/Senior Assistant, City Judge Court, 

Srinagar is transferred and posted as Civil Clerk/Senior Assistant in the Court 

of 4 th Additional District & Sessions Judge, Sri nagar vice Ms. Shazia Shafi. 

178) Ms. Shazia Shafi, Civil Clerk/Senior, 4 th Additional District & Sessions Court, 

Srinagar is transferred and posted as Reader/ Senior Assistant in the Cou rt of 

Special Mobile Magistrate, Sri nagar vice Ms. Nuzhat Ara. 

179) Ms. Nuzhat Ara, Reader/ Senior Assistant in the Court of Special Mobile 

Magistrate, Srinagar is transferred and posted as such in the Court of Special 

Passenger Tax Magistrate, Sri nagar vice Ms. Roohi Jan. 

180) Ms. Roohi Jan, Reader/ Senior Assistant, Special Passenger Tax Court, 

Srinagar is transferred and posted as Additional Reader/ Senior Assistant in 

the Court of Additional District Judge (Bank Cases), Srinagar against available 

vacancy. 

181 ) Ms. Ulfat Jan, Nazir/Senior Assistant, 3 rd Additional Muns iff Court, Srinaga r is 

transferred and posted as such in the Court of 1 st Add I. Munsiff, Srinagar vice 

Shri Sajad Rasool Shah. 

182) Shri Tariq Ahmad Bhat, Nazir/Senior Assistant, 2 nd Additional Munsiff Court, 

Srinagar is transferred and posted as Reader/ Senior Assistant in the Court of 

Additional District & Sessions Judge, Handwara against available vacancy. 

183) Ms. Rashida Akhter, Rent Clerk/ Senior Assistant, Chief Judicial Magistrate 

Cou rt, Gabderbal is transferred and posted as Reader/ Senior Assistant in the 

Court of lst Additional Munsiff, Sri nagar against available vacancy. 

184 ) Ms. Aisha Sami, Civil Clerk/Senior Ass istant, Chief Judicial Magistrate Court, 

Ganderbal is transferred and posted as Criminal Clerk/Senior Assistant in the 

Court of 2 nd Additional District & Sessions, Judge, Srinagar against available 

vacancy. 
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185) Shri Abdul Rashid Tantray, Criminal Clerk/Senior Assistant, Chief Judicial 

Magistrate Court, Sopore is transferred and posted as Nazi r/Senior Assistant 

in the Court of Munsiff/JMIC, Handwara vice Shri Bashir Ahmad Dar. 

186) Shri Gh. Qadir Ganie, Reader/Senior Assistant, Munsiff Court, Charari-e 

Sharief is transferred and posted as Nazir/Senior Assistant in the Court of 

Additional Special Mobile Magistrate, Beerwah vice Shri Abdul Rashid Pala. 

187) Shri Abdul Rashid Pala, Nazir/Senior Assistant, Additional Special Mobile 

Magistrate Court, Beerwah is transferred and posted as Reader/Senior 

Assistant in the Court of Sub Judge, Baramulla vice Shri Atif Hussain Bhat. 

188) Shri Khalid Shahnawaz Mir, Nazir/Senior Assistant, Munsiff/JMIC Cou rt, 

Charari -e Sharief is transferred and posted as Reader/Senior Assistant in the 

Court of Additiona l Specia l Mobile Magistrate, Beerwah against available 

vacancy. 

189) Shri Tariq Ahmad Khan, Senior Assist ant/ Nazir/Reader, Munsiff Court, 

Chadoora is transferred and posted as Nazir/Senior Assistant in the Court of 

Additional District Judge (Bank cases), Sri nagar vice Ms. Rukhsana Habib. 

190) Ms. Rukhsana Habib, Nazir/Senior Assistant, Additional District Court (Bank 

cases), Srinagar is transferred and posted as Criminal Clerk/Senior Assistant 

in the Court of Additional District Judge (Anti-corruption), Kashmir, Srinagar 

vice Shri Nasir Ahmad Mir. 

191) Shri Nasir Ahmad Mir, Criminal Clerk/Senior Assistant, Additional District 

Court (Anti-corruption), Kashmir, Srinagar is transferred and posted as such 

in the Court of Chief Judicial Magistrate, Budgam aga inst available vacancy. 

Junior Assist ants 

192) Ms. Rifat Qadir, Copyist/Junior Assistant, 3 rd Additional District & Sessions 

Court, Srinagar is transferred and posted as Criminal Clerk/Junior Assistant in 

the Court of Passenger Tax Magistrat e, Srinagar against available vacancy. 

193) Ms. Sameena Nisar, Copyist/Junior Assistant, Judge Small Causes Court, 

Srinagar is transferred and posted as Criminal Clerk/Junior Assistant in the 

Court of Municipal Magistrate, Srinagar against available vacancy. 

194) Shri Rafiq Ahmad Qadri , Cr im ina l Clerk/J unior Assistant, Additional Special 

Mobile Magistrate, Court, Pantha Chowk, Srinagar is transferred and posted as 

Civil/Crim ina l Clerk/Junior Assistant in the Court of Sub Registrar, Srinagar 

against available vacancy. 

195) Shri Mammon Rashid Bandh, Crimina l Clerk/Junior Assistant, Munsiff Court, 

Tral is transferred and posted as Criminal Clerk/Junior Assistant in the Court of 

Munsiff Mobile Magistrate (Traffic) Court, Anantnag against available vacancy. 

4v 
196) Shri Fayaz Ahmad Wani, Judicial Clerk/Junior Assistant, District Magistrate 

office, Anantnag is transferred and posted as Criminal Clerk/Junior Assistant in 

the Court of Munsiff/JMIC, Aishmuqam vice Sh ri Aijaz Hussain Bhat. 

197) Shri Aijaz Hussain Bhat, Criminal Clerk/Junior Assistant, Munsiff Court, 

Aishmuqam is transferred and posted as such in the Court of Munsiff/JMIC, 
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Dooru against available vacancy. He shall also lookafter the Civil Sirishta of the 

said court till further orders. 

198) Shri Mohd. Tahir Akbar Parray, Typist/ Junior Assistant, PDJ Court, Anantnag 

shall also hold charge of t he Copyist till further orders. 

199) Shri Sameer Ahmad Turey, Criminal Clerk/Junior Assistant, Sub Judge Court, 

Bijbehara shall hold the Additional Charge of the Copyist till furthers. 

200) Ms. Aubida Sa leem, Copyist, Muns iff Court, Anantnag shall hold the 

Add it ional Charge of Civil sirishta till further orders. 

201 ) Shri Arshid Ahmad Mir, Judicia l Clerk/Jun ior Assistant, Tehsi l Office, 

Anantnag is transferred and posted as Civil Clerk/Junior Assistant in the Court 

of Munsiff/ JMIC, Aishmuqam vice Ms. Nuzhat Parveen . 

202) Ms. Nuzhat Parveen, Civil Clerk/Junior Assistant, Munsiff Court, Aishmuqam 

is transferred and posted as Receipt & Dispatch Clerk/ Junior Assistant in the 

Court of Principal District & Sessions Judge, Anantnag against available 

vacancy. 

203) Ms. Sumreena, Copyist/Junior Assistant, Principal District & Sessions Court, 

Ganderbal is t ransfer red and posted as Crimina l Clerk/Junior Assistant in the 

Court of Forest Magistr.:~te, Sri nagar against available vacancy. 

204) Ms. Rafiya llyas Chasti, Civil Clerk/Junior Assistant, Munsiff Court, Ganderbal 

and Ms. Anjum Ahad, Civil Clerk/Junior Assistant, Forest Magistrate Court, 

Srinagar are d irected to swap their places of post ing. 

205) Shri Mehraj Din She ikh, Criminal Clerk/Junior Assistant, City Munsiff Court, 

Srinagar is directed to hold the additional charge of Civil Sirishta of the same 

court till further orders. 

206) Ms. Nida Bashir, Junior Ahlimad, Principal District & Sessions Court, 

Ganderbal is directed to hold the additional charge of Record of t he same 

court till further orders. 

207) Ms. lrtiza Zargar, Judicial Clerk/Junior Assistant, Tehsil office, Ganderbal is 

transferred and posted as Crimina l Clerk/Junior Assistant in the Court of 

Munsiff/JMIC, Ganderbal vice Shri Noor-ullah Rizvi. 

208) Shri Noor-ullah Rizvi, Criminal Clerk/Junior Assistant, Munsiff Court, 

Ganderbal is t ransfer red and posted as Criminal Clerk/Junior Assistant in the 

Court of Munsiff/ JMIC, Kangan against available vacancy. He is d irected to hold 

the additional charge of Civil sirishta of the same Court t i ll further orders. 

209) Shri Muzaf far Ahmad Sheikh, Copyist/Junior Assistant, Munsiff Court, 

D.H.Pora is transferred and posted as Civil Clerk/ Crim ina l Clerk in the Court of 

Munsiff/JMIC, Kulgam against available vacancy. 

21 0) Shri Aijaz Arshad, Judicial Clerk/Junior Assistant, Distr ict Magistrate Office, 

Shopian is transferred and posted as Criminal Clerk/ Junior Assista nt in the 

Cou rt of Munsiff/JMIC, Pulwama against avai lable vacancy. He shall hold the 

add itional charge of Civil Sirishta of the same court t ill further orders. 
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211 ) Shri lmtiyaz Ahmad Khan, Criminal Clerk/Junior Assistant, Additional Special 

Mobile Magistrate Court, Shopian is transferred and posted as Civil/Criminal 

Clerk/J unior Assistant in the Court of Munsiff/JM IC, Shopian against available 

vacancy. 

2 12 ) Ms. Tabasum Ahsa n, Judicial Clerk/Junior Assistant, Tehsil office Shopian is 

transferred and posted as Copyist/Junior Assistant in the Court of Principal 

District & Sessions Judge, Shopian against available vacancy. 

213) Shri Hilal Ahmad Dar, Judicial Clerk/Junior Assistant, Tehsil office Pu lwama is 

transferred and posted as Copyist/Junior Assistant in the Court of Principal & 

District & Sessions Judge, Pulwama vice Shri Tariq Ahmad . He shall also hold 

the additional Charge of Receipt & Dispatch Clerk of the same court till further 

orders. 

214) Shri Latief-ul Aziz Sheikh, Criminal Clerk/Junior Assistant, Munsiff Court, 

Pampore shall hold the additional charge of Copyist of the same cou rt till 

further orders. 

215) Shri Ubaid Ayoub, Jud icial Clerk/Junior Assistant, Te hsi l office, Chrari-e 

Sharief is transferred and posted as Civil Clerk/Junior Assistant in t he Court of 

Sub Judge, Pulwama vice Ms. Narinder Bali . 

216) Ms. Narinder Bali , Civil Clerk/Junior Assistant, Sub Judge Court, Pulwama is 

t ra nsferred and posted as Crimina l Cle rk/Junior Assistant in the Court of 

Munsiff, Tral vice Shri Mamoon Rashid Bandh.She shall also lookafter the Civil 

Sirishta of the same court ti ll further ord ers . 

21 7 ) Shri Tariq Ahmad, Copyist/Junior Assistant, Principal District & Sessions 

Court, Pulwama is transferred and posted as Criminal Cle rk/Junior Assistant in 

the Court of 1 st Additional Munsiff, Srinagar against ava ilable vacancy. 

218) Ms. lram Nabi Wani, Copyist/Junior Assistant, Sub Judge Court, Pattan is 

transferred and posted as Registration Clerk/Junior Assistant in the Court of 

Sub Registrar, Srinagar against available vacancy. 

219) Shri Muzaffar Hassan, Judicial Clerk/Junior Assistant, Tehsil office, Bandipora 

is transferred and posted as Crimina l Clerk/Junior Assistant in the Court of 3 rd 

Additional Munsiff, Sri nagar against available vacancy. He shall also lookafter 

220) Ms. Ausma Rasool, Judicial Clerk/Junior Assistant, Tehsil Office Sumbal is 

t ra nsferred and posted as Civil Clerk/J unior Assistant in the Court of 3 rd 

, Additional Munsiff, Srinagar against available vacancy. 

221) Shri Gh . Mohi-ud Din Najar, Cr. Clerk/Junior Assistant, Additional Specia l 

Mobile Magistrate Court, Bandipora is transferred and posted as Criminal 

Clerk/Ju nior Assistant in the Court of Munsiff/JMIC, Bandipore aga inst 

available vacancy. 

j ) 22 ) Mohd. Altaf Dar, Copyist/Junior Assistant, Muns iff Court, Band ipora is 

~V transferred and posted as Criminal Clerk/Junior Assistant in the Court of 

Munsiff/JMIC, Sumba! against available vacancy. He is direct ed to hold t he 

additional charge of Civil files of the same court till further orders. 
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223) Shri Ranbir Singh Khalsa, Judicial Clerk/Jun ior Assista nt, Tehsil office, Sopore 

is transferred and posted as Civil Clerk/Junior Assistant in the Court of Sub 

Judge, Pattan against available vacancy. 

224) Shri Mohammad Sarwar Bhat, Judicial Clerk/Junior Assistant, Sub Divisional 

Magistrate office, Sopore is transferred and posted as Civil Clerk/J unior 

Assistant in the Court of Sub Judge, Chadoora aga inst available vacancy. 

225) Sh ri Mohd. Hussain Wan i, Jud icial Clerk/Junior Assistant, Tehsil office, 

Baramulla is transferred and posted as Crimina l Clerk/Junior Assistant in t he 

Court of Munsiff/JMIC, Budgam against ava ilable vacancy. 

226) Shri Nissar Ali, Judicial Clerk/J unior Assistant, Distr ict Magistrate office Ka rgil 

is transferred and posted as Civil/Criminal Clerk/Junior Assista nt in the Court of 

Munsiff/JMIC, Drass (Sanku) against avai la ble vacancy. 

227) Mohd. Elyas Bhat, Junior Assistant/Jun ior Ahlimad Principal District & 

Sessions Court, Ku lgam is transferred and posted as Civil / Criminal Clerk/Ju nior 

Assistant in the Court of Munsiff/JMIC, Kulgam against available vacancy. 

228) Shri Abd ul Shakur Malik, Copyist/ Junior Assistant, CJM Court, Ku lgam is 

directed to hold the additional charge of Criminal sirishta of the same court till 

further orders. 

229) Shri Aadil Amin Shah, Copyist/Junior Assistant, Munsiff Court, Qazigund is 

transferred and posted as Criminal Clerk in the same court against available 

vacancy. He is directed to hold the additional charge of Civil Sirishta till furt her 

orders. 

Note:- a) All the Presiding Officers are directed to ensure that transferees of their respective 
Courts are relieved within 15 days from the date of issuance of this Order. The 
Principal District & Sessions Judges are requested to personaffy monitor the 
implementation of this order and report compliance by or before 25. 03.2017. 

b) Any transfer/attachment order issued by Principal District & Sessions Judge of a 
District within his District which may be contrary to this order shalf be deemed to have 
been superceded by this order wherever applicable. 

By Order. Jj~'-\~1 
(Jawad Ah~d) 

Principal Secretary to 
Hon'ble the Chief Justice 

No. ,r;; C -;~ 6/(J!.y_( Dated: D 6 ·e.:;·') c J"-1-
I 

Copv to:-
1) Registrar General, High Court of J&K, Jammu. 
2) Registrar Vigilance, High Court of J&K Jammu. 
3) Registrar Judicial, High Court Wing, Srinagar . 

...... .... .. for informat ion. 

4-15) Pr. District & Sessions Judge Srinagar/Budgam/ Pulwama/Baramulla/Anantnag/Ganderbal/ Shopian/ 
Kupwara/ Bandipora/ Kulgam/leh/ Kargil for information and necessary action. All Principal District & 
Sessions Judges are requested to circulate this order in all concerned courts subordinate to him in his 

16) 
17) 

District including concerned executive Magistrate Courts. 
1/C NIC for uploading in High Court website. 

Office fi le. ').....\'1--0 \{ 
6\D'J · 

(G. Pa~ray) 
Joint Registr;.ar 
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